ORISSA HIGH COURT

FILING REPORT ASON :30/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0004456/2020 DAMODAR BARIHA SATYABRATA PANDA PADAMPUR /61 /2018
VS VS 0
STATE OF ODISHA I

2 BLAPL/0004457/2020 MODA @ MADA @ RAMAKANTA BEHERA  DIBYAJYOTI SAHOO BALASORE TOWN /117 /2020
VS VS 0
STATE OF ODISHA I

3 BLAPL/0004458/2020 RABINDRA KUMAR DAS ROHIT MAHATO KENDRAPARA /38 /2020
VS VS 0
STATE OF ODISHA I

4 BLAPL/0004459/2020 PRAKASH CHANDRA BRAHAMA KALPATARU MISHRA TANGI /79 /2020
VS VS 0
STATE OF ODISHA Il

5 BLAPL/0004460/2020 ARUNA NAYAK PRASANTA KUMAR NANDA BHANJANAGAR /416 /2019
VS VS 0
STATE OF ODISHA I

6 BLAPL/0004461/2020 KANHU JENA PRASANTA KUMAR PANDA BERHAMPUR SADAR /136 /2020
Vs VS 0
STATE OF ODISHA I

7 BLAPL/0004462/2020 RABINDRA SAMAL DAYANIDHI MISHRA NIHALPRASAD /37 /2020
VS VS 0
STATE OF ODISHA I

8 BLAPL/0004463/2020 MAHENDRA MALIK GYANENDRA CHANDRA SWAIN KOREI /41 /2020
VS VS 0
STATE OF ODISHA I

9 BLAPL/0004464/2020 KANHU @ NABA SAHOO SARAT KUMAR JENA PURI SADAR /272 /2019
VS VS 0
STATE OF ODISHA I

10 BLAPL/0004465/2020 KALAKRUSNA @ LITU BAG MOHENDRA KUMAR MOHAPATRO JAIPATNA /285 /2019
VS VS 0
STATE OF ODISHA I

11 BLAPL/0004466/2020 RAM SAE BHADRA AK.SAHOO KANDHEIGOLE /67 /2015
VS VS 0

STATE OF ODISHA
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12 BLAPL/0004467/2020 RAGHUNATH KALKURA JUGALA KISHORE PANDA MALKANGIRI /122 /2017
VS VS 0
STATE OF ODISHA I

13 BLAPL/0004468/2020 KISHORE KUMAR NAYAK JUGALA KISHORE PANDA BHAWANIPATNA TOWN /91 /2020
VS VS 0
STATE OF ODISHA I

14 BLAPL/0004469/2020 RAJU DAS SARAT KUMAR JENA RAMBHA (KHALLIKOTE) /173 /2020
VS VS 0
STATE OF ODISHA I

15 BLAPL/0004470/2020 JTENDRA NAIK MANOJKUMAR PANDA /10
VS VS 0
STATE OF ODISHA I

16 BLAPL/0004471/2020 BINOD MAHANANDA AK.SAHOO DEOGARH /119 /2020
VS VS 0
STATE OF ODISHA I

17 BLAPL/0004472/2020 ARBIND @ ARBIN TIRKEY SOUMYA RANJAN DAS RAJGANGPUR /304 /2019
VS VS 0
STATE OF ODISHA I

18 BLAPL/0004473/2020 ARBIN TIRKEY SOUMYA RANJAN DAS RAJGANGPUR /152 /2018
VS VS 0
STATE OF ODISHA Il

19 BLAPL/0004474/2020 NITESH @ MILAN DAS MOHENDRA KUMAR MOHAPATRO JAIPATNA /285 /2019
VS VS 0
STATE OF ODISHA I

20 BLAPL/0004475/2020 KISAN @ MANAS BEHERA BIBHU PRASAD MOHANTY INDUSTRIAL /18 /2020
Vs VS 0
STATE OF ODISHA I

21 BLAPL/0004476/2020 BIMAL SETHY JUGALA KISHORE PANDA MANAMUNDA /114 /2019
VS VS 0
STATE OF ODISHA I

22 BLAPL/0004477/2020 ADMA MUSAKI JUGALA KISHORE PANDA KALIMELA /1 /2020
VS VS 0
STATE OF ODISHA I

23 BLAPL/0004478/2020 ANIRBAN DE PITAMBAR ACHARYA THELKOLOI PS/195 /2019
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VS VS 0
STATE OF ODISHA I
24 BLAPL/0004479/2020 ASHOK KUMAR SWAIN R.N.BISWAL RAGHUNATHPALI /289 /2019
VS VS 0
STATE OF ODISHA I
25 BLAPL/0004480/2020 NITYANANDA NAYAK DURLLABHA RANJAN MISHRA THAKURGARH /98 /2019
VS VS 0
STATE OF ODISHA I
26 BLAPL/0004481/2020 AMAR BEHERA CHITTA RANJAN SAHU JAGANNATHA PRASAD /100 /2018
Vs VS 0
STATE OF ODISHA I
27 BLAPL/0004482/2020 BIKASH RAPTAN RANJAN KUMAR ROUT MARINE PSAT JAMBO /55 /2020
VS VS 0
STATE OF ODISHA I
28 BLAPL/0004483/2020 ANIL KUMARGIRI PARTHA SARATHI DAS GHATAGAON /93 /2018
VS VS 0
STATE OF ODISHA I
29 BLAPL/0004484/2020 SRIKANTA MARDI PARTHA SARATHI DAS KEONJHAR TOWN /92 /2020
VS Vs 0
STATE OF ODISHA I
30 BLAPL/0004485/2020 GOVINDA GIRI L.BHUYAN KEONJHAR TOWN /116 /2019
Vs VS 0
STATE OF ODISHA I
31 BLAPL/0004486/2020 DIPU NAIK RONIT GHOSH TALCHER TOWN /6 /2020
VS VS 0
STATE OF ODISHA I
32 BLAPL/0004487/2020 DIPU NAIK RONIT GHOSH BIKRAMPUR FCI /3 /2020
VS VS 0
STATE OF ODISHA I
33 BLAPL/0004488/2020 MADHU MUDUL| @ MADAN ALOK KUMAR PANDA /10
Vs VS 0
STATE OF ODISHA I
34 BLAPL/0004489/2020 NIRANJAN DAS JYOTIRMAYA SAHOO DABUGAM /67 /2020

VS

VS
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STATE OF ODISHA I
35 BLAPL/0004490/2020 MILU @ SUPRAVAT MOHANTY SAPAN KUMAR LENKA NAUGAON /49 /2020
VS VS 0
STATE OF ODISHA I
36 BLAPL/0004491/2020 AMRITO @ AMRITA BISWAS PUSPAMITRA MOHAPATRA MOTU /31 /2020
Vs VS 0
STATE OF ODISHA I
37 BLAPL/0004492/2020 SK.USMAN ALLI @ MUNA SAPAN KUMAR LENKA KHANDAGIRI P.S. /488 /2018
VS VS 0
STATE OF ODISHA I
33 BLAPL/0004493/2020 KUNI MOHAPATRA S.P.DASH CHAKAPADA PS/1/2018
VS VS 0
STATE OF ODISHA I
39 BLAPL/0004494/2020 BALMIKI GOUDA JYOTIRMAYA SAHOO SURADA /98 /2020
VS VS 0
STATE OF ODISHA I
40 BLAPL/0004495/2020 SUNIL KUMAR NAYAK @ SULTAN @ SUNIL KNOARMANAKSAHOO ASKA /233 /2017
Vs VS 0
STATE OF ODISHA I
a1 BLAPL/0004496/2020 TADIA @ SUDHAKAR PATRA BISWARANJAN DALAI CUTTACK SADAR /100 /2018
VS VS 0
STATE OF ODISHA I
42 BLAPL/0004497/2020 JAGANNATH DAS SURYA NARAYAN MISHRA KUMBHARAPARA /116 /2020
VS VS 0
STATE OF ODISHA I
43 BLAPL/0004498/2020 ALOK NAYAK JBANANANDA MOHANTY SUKINDA /44 /2019
Vs VS 0
STATE OF ODISHA I
44 BLAPL/0004499/2020 DEEPAK PARIDA JYOTIRMAYA SAHOO SAHID NAGAR P.S. /329 /2018
VS VS 0
STATE OF ODISHA I
45 BLAPL/0004500/2020 UMAKANTA BISWAL @ SANDHA SURESH KUMAR JENA MANGALPUR /151 /2016

VS
STATE OF ODISHA

VS

Page 4/59

0
"



ORISSA HIGH COURT

FILING REPORT ASON :30/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
46 BLAPL/0004501/2020 AJT KUMAR GOCHHAYAT SATYANARAYAN MISHRA-4 /10
VS VS 0
STATE OF ODISHA I
47 BLAPL/0004502/2020 BALARAM JANI ARIJEET MISHRA B.SINGHPUR /78 /2017
VS VS 0
STATE OF ODISHA I
48 BLAPL/0004503/2020 BHIMA RAITA B.R.TRIPATHY SERANGO /54 /2019
VS VS 0
STATE OF ODISHA I
49 BLAPL/0004504/2020 LITU @ SAMARJT KARAN CHEERA RANJAN SATAPATHY BADAMBADI /156 /2019
VS VS 0
STATE OF ODISHA I
50 BLAPL/0004505/2020 SUMANTA MAJHI B.R.TRIPATHY ADVA /14 /2010
VS VS 0
STATE OF ODISHA I
51 BLAPL/0004506/2020 SUMANTA MAJHI B.R.TRIPATHY ADVA /43 /2009
VS VS 0
STATE OF ODISHA I
52 BLAPL/0004507/2020 SUMANTA MAJHI B.R.TRIPATHY ADVA /47 2009
VS VS 0
STATE OF ODISHA Il
53 BLAPL/0004508/2020 SUMANTA MAJHI B.R.TRIPATHY ADVA /46 /2009
VS VS 0
STATE OF ODISHA I
54 BLAPL/0004509/2020 SUMANTA MAJHI BISWAJT RANJAN TRIPATHY ADVA /45 /2009
Vs VS 0
STATE OF ODISHA I
55 BLAPL/0004510/2020 SUMANTA MAJHI B.R.TRIPATHY ADVA /15 /2010
VS VS 0
STATE OF ODISHA I
56 BLAPL/0004511/2020 SUMANTA MAJHI B.R.TRIPATHY ADVA /44 /2009
VS VS 0
STATE OF ODISHA I
57 BLAPL/0004512/2020 BUDHA @ TRINATH BEHERA BIKASH KUMAR ROUTRAY BIDANASI /88 /2020
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VS VS 0
STATE OF ODISHA I
58 BLAPL/0004513/2020 SIMA @ SIMANCHALA NAIK BIBHUDANANDA MOHAPATRA GANGAPUR (BHANJANAGAR) /113 /2019
VS VS 0
STATE OF ODISHA I
59 BLAPL/0004514/2020 RANJAN KUMAR DEHURY BIBHUDANANDA MOHAPATRA PHIRINGIA /24 /2020
VS VS 0
STATE OF ODISHA I
60 BLAPL/0004515/2020 SIBA PRASAD BHARATI SURYAKANTA DASH JENAPUR /30 /2019
Vs VS 0
STATE OF ODISHA I
61 BLAPL/0004516/2020 PADUSA MAJHI SUCHIT KUMAR NAYAK PADMAPUR /89 /2019
VS VS 0
STATE OF ODISHA I
62 BLAPL/0004517/2020 DEBI PRASAD MISHRA MOHENDRA KUMAR MOHAPATRO SAMBALPUR VIGILANCE /15 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
63 BLAPL/0004518/2020 AGNESH NAYAK B.P.CHHUALSINGH KOTOAGARH /23 /2020
VS Vs 0
STATE OF ODISHA I
64 BLAPL/0004519/2020 PURNACHANDRA KHUNTIA @ KUNA TANMAYA KUMAR MOHANTY MANCHESWAR P.S. /384 /2018
Vs VS 0
STATE OF ODISHA I
65 BLAPL/0004520/2020 RAHUL PRADHAN SUSANTA KU MISHRA G.UNDYAGIRI /41 /2020
VS VS 0
STATE OF ODISHA I
66 BLAPL/0004521/2020 SATYAVEER AMULYA RATNA PANDA JEY PORE TOWN /167 /2020
VS VS 0
STATE OF ODISHA I
67 BLAPL/0004522/2020 BADAL NAYAK @ BADAL KUMARNAYAK AMULYA RATNA PANDA PHIRINGIA /44 /2020
Vs VS 0
STATE OF ODISHA I
68 BLAPL/0004523/2020 KRUSHNA BHATRA RAJIB LOCHAN PATTNAIK NABARANGAPUR TOWN /116 /2020

VS

VS
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STATE OF ODISHA I

69 BLAPL/0004524/2020 CHETAN NAYAK AMULYA RATNA PANDA PHIRINGIA /44 /2020
VS VS 0
STATE OF ODISHA I

70 BLAPL/0004525/2020 SK.AKBARA TULLA PRAFULLA KUMAR KHATEI MATHILI /163 /2019
Vs VS 0
STATE OF ODISHA I

71 BLAPL/0004526/2020 RAJKISHORE BISWAL JAYADEBA BEHERA BALUGAON P.S, /101 /2020
VS VS 0
STATE OF ODISHA I

72 BLAPL/0004527/2020 KULUA @ BISWAJT PRADHAN APATTANAIK PATTAMUNDAI /3 /2020
VS VS 0
STATE OF ODISHA I

73 BLAPL/0004528/2020 CHITU PUKIA ARIJEET MISHRA BOIPARIGUDA /33 /2019
VS VS 0
STATE OF ODISHA I

74 BLAPL/0004529/2020 DAYASAGAR KANPAN @ SAGAR KANDHAPASUBWYHANTA DWIBEDI BHAWANIPATNA TOWN /91 /2018
Vs VS 0
STATE OF ODISHA I

75 BLAPL/0004530/2020 DAYASAGAR KANPAN @ SAGAR KANDHAPASUBWYHWANTA DWIBEDI KESINGA /359 /2017
VS VS 0
STATE OF ODISHA I

76 BLAPL/0004531/2020 RINKU ROUTRAY @ KALIA SK.BHANJADEO BANAPUR P.S. /251 /2019
VS VS 0
STATE OF ODISHA I

77 BLAPL/0004532/2020 PRADYUMNA KUMAR DAS @ TUBUNA SK.BHANJADEO CHANDAKA P.S. /79 /2020
Vs VS 0
STATE OF ODISHA I

78 BLAPL/0004533/2020 MD.ASTULLA @ MAHAMMAD ASDULLA  SMRUTI RANJAN MOHAPATRA CHAKAPADA PS/18 /2020
VS VS 0
STATE OF ODISHA I

79 BLAPL/0004534/2020 RANI SAHAW @ GUPTA NIRANJAN MAHARANA MARKAT NAGAR /103 /2020

VS
STATE OF ODISHA

VS

Page 7/59

0
"



ORISSA HIGH COURT

FILING REPORT ASON :30/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
80 BLAPL/0004535/2020 SARAT MAJHI SK.JOSHI KANTABANJI /299 /2019
VS VS 0
STATE OF ODISHA I
81 BLAPL/0004536/2020 SUSANTA NAIK AMITABH MAHAPATRA BARAMBA /136 /2018
VS VS 0
STATE OF ODISHA I
82 BLAPL/0004537/2020 NARAYANA BEHERA SIDHARTH PR. DAS TITILAGARH /74 /2020
VS VS 0
STATE OF ODISHA I
83 BLAPL/0004538/2020 NILU @ ARABINDA SAMAL DIBYAJATI SAHU MAHAKALPARA /161 /2014
VS VS 0
STATE OF ODISHA I
84 BLAPL/0004539/2020 PRAMOD KUMAR PANDA PRAFULLA KUMAR RATH BALASORE VIGILANCE /17 /2020
VS VS 0
STATE OF ODISHA I
85 BLAPL/0004540/2020 BABULI @ SUSANTA MALIK JAGANNATH KAMILA NILGIRI /27 /2020
VS VS 0
STATE OF ODISHA I
86 BLAPL/0004541/2020 JAKTU SOREN ARUN KUMAR BUDHIA JAMDA PS /8 /2020
VS VS 0
STATE OF ODISHA Il
87 BLAPL/0004542/2020 AMULYA DEHURY JAGANNATH KAMILA JENAPUR /200 /2019
VS VS 0
STATE OF ODISHA I
88 BLAPL/0004543/2020 SACHIN @ BABUL PARWAR SUSHANTA KUMAR SAMANTARAY BARAMBA /213 /2019
Vs VS 0
STATE OF ODISHA I
89 BLAPL/0004544/2020 SAPA @ SAROJMALIK JAGANNATH KAMILA NILGIRI /27 /2020
VS VS 0
STATE OF ODISHA I
% BLAPL/0004545/2020 DANDAPANI KHEMUNDU BIKRAM CHANDRA GHADEI MACHHKUND /78 /2019
VS VS 0
STATE OF ODISHA I
o1 BLAPL/0004546/2020 JAGANNATH KABAT UDIT RANJAN JENA BERHAMPUR TOWN /56 /2018
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VS VS 0
STATE OF ODISHA I
92 BLAPL/0004547/2020 LAMBODAR BARIK MD.G.MADANI BASUDEVPUR /84 /2020
VS VS 0
STATE OF ODISHA I
93 BLAPL/0004548/2020 TRINATH PARIDA @ SANATAN MANAS RANJAN BADJENA RANPUR /67 /2018
VS VS 0
STATE OF ODISHA I
94 BLAPL/0004549/2020 KARTIKA MEHER SATYABRATA PANDA SAMBALPUR SADAR /24 /2020
VS VS 0
STATE OF ODISHA I
95 BLAPL/0004550/2020 FAKIR MOHAN DALEI SUBODH KUMAR MOHANTY DASPALLA /82 /2020
VS VS 0
STATE OF ODISHA I
% CMP/0000398/2020 JAYARAM SAHOO NIRANJAN PANDA /1
VS VS 0
BHARAT SAHOO Il
97 CMP/0000399/2020 KAMALINI BEHERA@SIAL SANJAY KUMKAR DAS 2 /1
VS VS 0
STATE OF ODISHA I
98 CMP/0000400/2020 SITESH PATTNAIK SMITA RANJAN PATNAIK /1
Vs VS 0
SECRETARY TO GOVT.OF ODISHA I
%9 CMP/0000401/2020 DEOKARAN BAGH@KHADIA M/SNIRANJAN SINGH 1 /1
VS VS 0
PARBATI BAGH@KHADIA I
100 CMP/0000402/2020 KHIRODBALA PARIDA DEBASIS TRIPATHY /1
VS VS 0
BHASKAR CHANDRA PARIDA I
101 CONTC/0002410/2020 KARTIK CHANDRA MUDULI ADV. /1
VS VS 0
PRATIVA MANJARI DAS I
102 CONTC/0002411/2020 DAMODAR MOHANTY SUSANTA KUMAR JATHY /1
Vs VS 0
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SURENDRA KUMAR Il
103 CONTC/0002412/2020 UDAYANATH PATRA SUBHA KUMAR MISHRA /1
VS VS 0
SURENDRA KUMAR I
104 CONTC/0002413/2020 RAMESH CHANDRA KHUNTIA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
105 CONTC/0002414/2020 TUSHARKANTI DUTTA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
106 CONTC/0002415/2020 SURESH KUMAR KAR ADV /1
VS VS 0
CHITHRA ARUMUGAM Il
107 CONTC/0002416/2020 NABAGHAN SAHOO ADV /1
VS VS 0
CHITHRA ARUMUGAM I
108 CONTC/0002417/2020 MADAN MOHAN KHUNTIA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
109 CONTC/0002418/2020 BHASKAR PRASAD DASH ADV /1
VS VS 0
SUNRENDRA KUMAR I
110 CONTC/0002419/2020 OYESKUMAR JENA ADV /1
VS VS 0
BALWAT SINGH I
111 CONTC/0002420/2020 RAJASHREE ROUT ADV /1
VS VS 0
ASHISH THAKARE I
112 CONTC/0002421/2020 NITYANANDA DASH ADV /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
113 CONTC/0002422/2020 TRILOCHAN RAY ADV /1
VS VS 0

SANAT KUMAR MOHANTY
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114 CONTC/0002423/2020 GOVINDA CHANDRA PRADHAN ADV /1
VS VS 0
DR.KISHAN KUMAR I
115 CONTC/0002424/2020 HIMANSU SEKHAR SAHU UMESH CHANDRA MAHAPATRA /1
VS VS 0
DRKISHAN KUMAR I
116 CONTC/0002425/2020 MOHAMMED MAMTAZ ALLI UMESH CHANDRA MAHAPATRA /1
VS VS 0
DRKISHAN KUMAR I
117 CONTC/0002426/2020 PRABINO KUMAR PATRO L.K.MOHANTY /1
VS VS 0
CHITHRA ARUMUGAM I
118 CONTC/0002427/2020 PRATUSHA KUMAR DAS L.K.MOHANTY /1
VS VS 0
CHITHRA ARUMAGAM I
119 CONTC/0002428/2020 PRABHAT KUMAR SAHU ADV /1
VS VS 0
NEELAM SHAMMI RAO I
120 CONTC/0002429/2020 GYANENDRA NARAYAN BRAHMACHARI  DINESH KUMAR MOHANTY /1
VS VS 0
DR KRISHAN KUMAR Il
121 CONTC/0002430/2020 GYANENDRA NARAYAN BRAHMACHARI  DINESH KUMAR MOHANTY /1
VS VS 0
DR.KIRSHAN KUMAR I
122 CONTC/0002431/2020 RAMA CHANDRA MARANDI ADV /1
Vs VS 0
SASWAT MISHRA I
123 CONTC/0002432/2020 PRAMOD KU.PATRA ADV /1
VS VS 0
SASWATA MISHRA I
124 CONTC/0002433/2020 DR.MILON MITRA ADV /1
VS VS 0
PRADIPTA KUMAR MOHAPATRA I
125 CONTC/0002434/2020 RAMESH CHANDRA BEHERA ADV /1
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VS VS 0
DINESH KUMAR MISHRA I
126 CONTC/0002435/2020 DINABANDHU PANDA ADV /1
VS VS 0
SANGRAM KESHARI MOHAPATRA I
127 CONTC/0002436/2020 UMAKANTA SETHI ADV /1
VS VS 0
RABINARAYAN SAHU I
128 CONTC/0002437/2020 ABHIMANY U SAHU SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
129 CONTC/0002438/2020 DR.PADMALOCHAN DAS SIVA SANKAR CHAINI /1
VS VS 0
PRADIPTA KUMAR MOHAPATRA I
130 CONTC/0002439/2020 PRATAP KUMAR NAYAK MIHIR SAHOO /1
VS VS 0
G.MATHI VATHANAN Il
131 CONTC/0002440/2020 GITANJALI PARIDA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
132 CONTC/0002441/2020 BAILOCHAN ROUT ADV /1
Vs VS 0
CHITHRA ARUMUGAM I
133 CONTC/0002442/2020 BASANTI BARIK ADV /1
VS VS 0
CHITHRA ARUMUGAM I
134 CONTC/0002443/2020 B.ANAND RAO ADV /1
VS VS 0
CHITHRA ARUMUGAM I
135 CONTC/0002444/2020 SUSANTA KUMAR SATAPATHY ADV /1
VS VS 0
CHITHRA ARUMUGAM I
136 CONTC/0002445/2020 HIMANSU BHUSAN SAMANTARAY ADV /1
Vs VS 0
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CHITHRA ARUMUGAM Il
137 CONTC/0002446/2020 BISWAMBHAR PRADHAN ADV /1
VS VS 0
CHITHRA ARUMUGAM I
138 CONTC/0002447/2020 KARNA CHANDRA BEHERA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
139 CONTC/0002448/2020 HARSAMANI SENAPATI ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
140 CONTC/0002449/2020 BANSHIDHAR DASH ADV /1
VS VS 0
CHITHRA ARUMUGAM Il
141 CONTC/0002450/2020 SABITA NANDA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
142 CONTC/0002451/2020 JAYANTA KUMAR MOHANTY ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
143 CONTC/0002452/2020 RANGALATA MOHAPATRA ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
144 CONTC/0002453/2020 LAXMIDHAR MISHRA ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
145 CONTC/0002454/2020 TAPAN KUMAR DAS ADV /1
VS VS 0
CHITHRA ARUMUGAM I
146 CONTC/0002455/2020 NARAYAN RAUTARA ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
147 CONTC/0002456/2020 HEMANTA KUMAR NAYAK ADV /1
VS VS 0

CHITHRA ARUMUGAM
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148 CONTC/0002457/2020 RAMA CHANDRA PRADHAN ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
149 CONTC/0002458/2020 PADMANAVA SAHOO ADV /1
VS VS 0
CHITHRA ARUMUGAM I
150 CONTC/0002459/2020 PRAFULLA KUMAR DALAI ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
151 CONTC/0002460/2020 ARUPANANDA DASH ADV /1
VS VS 0
CHITHRA ARUMUGAM I
152 CONTC/0002461/2020 SUBAS CHANDRA CHANDA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
153 CONTC/0002462/2020 ANANTA CHARAN SAHOO ADV /1
VS VS 0
CHITHRA ARUMUGAM I
154 CONTC/0002463/2020 SATYANANDA DALAI ADV. /1
VS VS 0
CHITHRA ARUMUGAM Il
155 CONTC/0002464/2020 NAGENDRA KUMAR PARIJA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
156 CONTC/0002465/2020 GEETARANI MOHANTY ADV /1
VS VS 0
CHITHRA ARUMUGAM I
157 CONTC/0002466/2020 CHITTARANJAN DASH ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
158 CONTC/0002467/2020 SUKANTI PRABHA PATI ADV /1
VS VS 0
CHITHRA ARUMUGAM I
159 CONTC/0002468/2020 PREMALATA SATAPATHY ADV. /1
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VS VS 0
CHITHRA ARUMUGAM I
160 CONTC/0002469/2020 SABITA SATAPATHY ADV /1
VS VS 0
CHITHRA ARUMUGAM I
161 CONTC/0002470/2020 LINGARAJSAHOO ADV /1
VS VS 0
CHITHRA ARUMUGAM I
162 CONTC/0002471/2020 GOLAK BIHARI DAS ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
163 CONTC/0002472/2020 BIJAYA KUMAR BEHERA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
164 CONTC/0002473/2020 ANIMA MANJARI MISHRA ADV /1
VS VS 0
CHITHRA ARUMUGAM Il
165 CONTC/0002474/2020 ARUN KUMAR NAYAK ADV /1
VS VS 0
CHITHRA ARUMUGAM I
166 CONTC/0002475/2020 MAMATA MOHAPATRA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
167 CONTC/0002476/2020 RABINARAYAN MOHANTY ADV /1
VS VS 0
CHITHRA ARUMUGAM I
168 CONTC/0002477/2020 SAROJKUMAR PANDA ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
169 CONTC/0002478/2020 AMIYA KUMAR JENA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
170 CONTC/0002479/2020 NAROTTAM NAYAK ADV. /1
VS VS 0
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CHITHRA ARUMUGAM Il
171 CONTC/0002480/2020 AJAYA KUMAR PARIDA ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
172 CONTC/0002481/2020 SUNIL KUMAR PAL ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
173 CONTC/0002482/2020 MITU CHANDRA SWAIN ADV /1
VS VS 0
CHITHRA ARUMUGAM I
174 CONTC/0002483/2020 JHUNJHUNBALA JENA ADV. /1
VS VS 0
CHITHRA ARUMUGAM Il
175 CONTC/0002484/2020 BIRAJNI MOHANTY ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
176 CONTC/0002485/2020 SABITARANI PRADHAN ADV /1
VS VS 0
CHITHRA ARUMUGAM I
177 CONTC/0002486/2020 PRAVA MANJARI MISHRA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
178 CONTC/0002487/2020 JANAKI KUNDU ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
179 CONTC/0002488/2020 NARMADA MOHARANA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
180 CONTC/0002489/2020 KRUSHNA CHANDRA SARAN ADV /1
VS VS 0
CHITHRA ARUMUGAM I
181 CONTC/0002490/2020 PRASHANTA KUMAR SAHOO ADV. /1
VS VS 0

CHITHRA ARUMUGAM
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182 CONTC/0002491/2020 MADAN MOHAN SAHOO ADV /1
VS VS 0
CHITHRA ARUMUGAM I
183 CONTC/0002492/2020 BIRANCHI PRASAD MISHRA ADV /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
184 CONTC/0002493/2020 SATYANANDA GUIN adv. /1
VS VS 0
CHITHRA ARUMUGAM I
185 CONTC/0002494/2020 BEDAMATI RATH ADV /1
VS VS 0
CHITHRA ARUMUGAM I
186 CONTC/0002495/2020 BIDHUBHUSAN SAHOO ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
187 CONTC/0002496/2020 PRAFULLA KUMAR DEBATA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
188 CONTC/0002497/2020 HRUSHIKESH MALIK ADV /1
VS VS 0
CHITHRA ARUMUGAM Il
189 CONTC/0002498/2020 ANIRUDHA PADHI ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
190 CONTC/0002499/2020 KUSUM DURIA ADV /1
VS VS 0
SURENDRA KUMAR I
101 CONTC/0002500/2020 AMIT PARABHOI ADV. /1
VS VS 0
SURENDRA KUMAR I
192 CONTC/0002501/2020 TEJRAJPATEL ADV /1
VS VS 0
SURENDRA KUMAR I
193 CONTC/0002502/2020 OMKARA BEHERA ADV /1
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VS VS 0
SURENDRA KUMAR I
194 CONTC/0002503/2020 PARAKHITA BEHERA ADV. /1
VS VS 0
SURENDRA KUMAR I
195 CONTC/0002504/2020 BALABHADRA PARABHOI ADV. /1
VS VS 0
SURENDRA KUMAR I
196 CONTC/0002505/2020 DURY O PARABHOI ADV. /1
VS VS 0
SURENDRA KUMAR I
197 CONTC/0002506/2020 PREMSING NAIK @ PREMSINGH NAIK ADV. /1
VS VS 0
SURENDRA KUMAR I
198 CONTC/0002507/2020 GOBARDHAN KUMAR @ KAMAR ADV /1
VS VS 0
SURENDRA KUMAR Il
199 CONTC/0002508/2020 DEBAKIBAR BUDHE ADV. /1
VS VS 0
SURENDRA KUMAR I
200 CONTC/0002509/2020 SITARAM PATEL ADV /1
Vs VS 0
SURENDRA KUMAR I
201 CONTC/0002510/2020 SURESWAR PATEL @ SURESWA PATEL ADV /1
VS VS 0
SURENDRA KUMAR I
202 CONTC/0002511/2020 SUDARSAN NAG ADV. /1
VS VS 0
SURENDRA KUMAR I
203 CONTC/0002512/2020 BANAMALI BEHERA ADV /1
VS VS 0
SURENDRA KUMAR I
204 CONTC/0002513/2020 MOHANLAL BEHERA ADV. /1
Vs VS 0
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SURENDRA KUMAR Il
205 CONTC/0002514/2020 DAGARE PARABHOI ADV /1
VS VS 0
SURENDRA KUMAR I
206 CONTC/0002515/2020 INDRAMOHAN BEHERA ADV /1
VS VS 0
SURENDRA KUMAR I
207 CONTC/0002516/2020 GOPABANDHU BEHERA ADV. /1
VS VS 0
SURENDRA KUMAR I
208 CONTC/0002517/2020 GIRIDHARI BEHERA ADV. /1
VS VS 0
SURENDRA KUMAR Il
209 CONTC/0002518/2020 ANANDAMOHAN BEHERA ADV. /1
VS VS 0
SURENDRA KUMAR I
210 CONTC/0002519/2020 SANTOSH PATEL ADV. /1
VS VS 0
SURENDRA KUMAR I
211 CONTC/0002520/2020 RAJESH KUMAR BEHERA ADV. /1
VS VS 0
SURENDRA KUMAR I
212 CONTC/0002521/2020 BATA KRUSHNA BEHERA ADV. /1
VS VS 0
SURENDRA KUMAR I
213 CONTC/0002522/2020 BHUBAN BHARASAGARIA @ BHUBANE SAGASDN. /1
VS VS 0
SURENDRA KUMAR I
214 CONTC/0002523/2020 KUMAR MAJHI ADV. /1
VS VS 0
SURENDRA KUMAR I
215 CONTC/0002524/2020 RAGHABA BEHERA ADV. /1
VS VS 0

SURENDRA KUMAR
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216 CRLA/0000377/2020 SAKUNTALA MOHARANA D.P.DAS /10
VS VS 0
STATE OF ODISHA(VIG.) I
217 CRLA/0000378/2020 SANTOSH SUTAR @ SANTA SURESH KUMAR JENA MANGALPUR /182 /2020
VS VS 0
STATE OF ODISHA I
218 CRLA/0000379/2020 KALIA @ SOMANATH JENA DILLIPKUMAR SAHU CHANDRASEKHARPUR /9 /2019
VS VS 0
STATE OF ODISHA I
219 CRLA/0000380/2020 TAHASIL BISWAL MOHENDRA KUMAR MOHAPATRO KESINGA /99 /2020
VS VS 0
STATE OF ODISHA I
220 CRLA/0000381/2020 SIPUNA @ SIPANA @ PRABIR KUMAR SWAIN SMSIBUARROLIAN MOHAPATRA RAJINAGAR /11 /2019
VS VS 0
STATE OF ODISHA I
221 CRLMA/0000106/2020 AMRESH@SAMARESH MISHRA UMESH CHANDRA JENA DEOGARH /325 /2006
VS VS 0
STATE OF ODISHA I
222 CRLMC/0001135/2020 SUSANTA MOHANTY SUBRATA MISHRA /10
VS VS 0
STATE OF ODISHA Il
223 CRLMC/0001136/2020 BIPIN GANDA SACHIDANANDA DASH NARAYANPATNA /7 /2016
VS VS 0
STATE OF ODISHA I
224 CRLMC/0001137/2020 LIPU@JOGENDRA BINDHANI SP.DASH SIMULIA /57 /2020
Vs VS 0
STATE OF ODISHA I
225 CRLMC/0001138/2020 AMRESH@SAMARESH MISHRA UNMESH CHANDRA JENA DEOGARH /325 /2006
VS VS 0
STATE OF ODISHA I
226 CRLMC/0001139/2020 PARESH CHANDRA BAIDYA BHABANI SANKAR DAS GHATAGAON /19 /2020
VS VS 0
STATE OF ODISHA I
227 CRLMC/0001140/2020 PANCHU PRADHAN BIJAYA KUMAR PARIDA 2 ODAGAON /119 /2020
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VS VS 0
STATE OF ORISSA I
228 CRLMC/0001141/2020 PRAKASH CHANDRA BEHERA SK.NAYAK 2 110
VS VS 0
DIPTIREKHA BEHERA I
229 CRLMC/0001142/2020 PURNA CHANDRA JENA RN.MISHRA II GOLANTHARA (BERHAMPUR) /218 /2019
VS VS 0
STATE OF ODISHA I
230 CRLMC/0001143/2020 SATUGHAN SWAIN SAMVIT MOHANTY NAUGAON /91 /2020
Vs VS 0
STATE OF ODISHA I
231 CRLMC/0001144/2020 RAMACHANDRA@RAMAKRUSHNA SWAIN D.PANIGRAHI NAUGAON /92 /2020
VS VS 0
STATE OF ODISHA I
232 CRLMC/0001145/2020 GOLAP CHANDRA KAUSHIK T.PTRIPATHY BRAHMANITARANG /103 /2020
VS VS 0
STATE OF ODISHA I
233 CRLMP/0000683/2020 SULOCHANA DASH DEEPAK KU.SAHOO /10
VS Vs 0
STATE OF ODISHA I
234 CRLMP/0000684/2020 SUSIL KUMAR PRADHAN BYOMAKESH TRIPATHY /10
Vs VS 0
STATE OF ODISHA I
235 CRLMP/0000685/2020 JTEN KU.SWAIN M/S.BHABANI SHANKAR DAS 110
VS VS 0
STATE OF ODISHA I
236 CRLMP/0000686/2020 PARBATI PATRA NIRANJAN PANDA 110
VS VS 0
STATE OF ODISHA I
237 CRLMP/0000687/2020 NARESH KUMAR SWAIN KARUNAKAR GAYA /10
Vs VS 0
STATE OF ORISSA I
238 CRLMP/0000688/2020 RAMAKANATH SWAIN K.C.RAJGURU MOHAPATRA /10

VS

VS
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D.C.P,BBSR I
239 CRLMP/0000689/2020 ELALITAMMA TAPASKU.ACHARYA 110
VS VS 0
STATE OF ODISHA(VIG.) I
240 CRLREV/0000308/2020  SESHA MUNDA SURYAKANTA DWIBEDI /557 12019
Vs VS 0
STATE OF ODISHA I
241 CRLREV/0000309/2020  NARAN @ NARAYAN SOREN GOUTAM KUMAR ROUTRAY RAIRANGPUR TOWN /60 /2006
VS VS 0
STATE OF ODISHA I
242 FA0/0000598/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSYRMNZESIGSHTD. /1
VS VS 0
GITANJAL| SAHU I
243 FA0/0000599/2020 TADASA PANI DEEPALI MOHAPATRA /1
VS VS 0
UNION OF INDIA I
244 MACA/0000479/2020 DIVISIONAL MANAGER, ORIENTAL INSURANSE CONBEHARI DAS /1
Vs VS 0
FARIDA BIBI I
245 MACA/0000480/2020 DEBAJANI MOHANTY K.C.NAYAK /1
VS VS 0

246

MACA/0000481/2020

SANJAYA KU.MOHANTY

MANAGER (LEGAL), NEW INDIA ASSURANCESLBRADSATPATHY

1
/1

VS VS 0
PRAKASH SAHOO I
247 MACA/0000482/2020 RASHMI RANJAN MOHANTY K.CNAYAK /1
VS VS 0
SANJAYA KU.MOHANTY I
248 MACA/0000483/2020 BASUDEV ROUT K.CNAYAK /1
VS VS 0
KANHU CHARAN PRADHAN I
249 MACA/0000484/2020 SULACHANA ROUT K.C.NAYAK /1
VS VS 0

KANHU CHARAN PRADHAN
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250 MATA/0000072/2020 DIPTIDAN KUMBHAR U.CMISHRA /1
VS VS 0
FATA NAG I
251 RSA/0000160/2020 DEBA NAYAK AJT KUMAR TRIPATHY /1
VS VS 0
RATNAKAR NAYAK I
252 STREV/0000022/2020 M/S. LOTUS CHEMICALSLTD. UMESH CHANDRA BEHURA /1
VS VS 0
STATE OF ODISHA I
253 STREV/0000023/2020 M/S.LOTUS CHROME CHEMICALS UMESH CANDRA BEHURA /1
VS VS 0
COMMISSIONER OF SALES TAX I
254 STREV/0000024/2020 M/SLOTUS CHEMICALSLTD. UMESH CHANDRA BEHURA /1
VS VS 0
STATE OF ODISHA I
255 STREV/0000025/2020 M/S. LOTUS CHROOME CHEMICALS PVT. LTD.UMESH CHANDRA BEHURA /1
VS VS 0
STATE OF ODISHA I
256 WA/0000393/2020 DIPTI RANJAN MOHAPATRA B.SRAYAGURU /1
VS VS 0
STATE OF ODISHA Il
257 WA/0000394/2020 JATINDRA KUMAR PRADHAN B.SRAJGURU /1
VS VS 0
STATE OF ODISHA I
258 WA/0000395/2020 UJWAL KUMAR SARANGI B.SRAJGURU /1
Vs VS 0
STATE OF ODISHA I
259 WA/0000396/2020 AJT KUMAR SETHI B.SRAJGURU /1
VS VS 0
STATE OF ODISHA I
260 WA/0000397/2020 PRATIVA MANJARI DASH B.SRAJGURU /1
VS VS 0
STATE OF ODISHA I
261 WA/0000398/2020 UNION OF INDIA GYANALOKA MOHANTY,CENTRAL GOVT. COUNSEL (QHC)
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VS VS 0
SASHADHAR PRADHAN I
262 WP(C)/0015424/2020 BABUL MALLICK JTENDRA KUMAR DIGAL /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0015425/2020 BINOD BIHARI NAYAK JTENDRA KUMAR DIGAL /1
VS VS 0
STATE OF ODISHA I
264 WP(C)/0015426/2020 MAMATAMAY EE LENKA ARUNA KUMAR PATRA /1
Vs VS 0
STATE OF ORISSA I
265 WP(C)/0015427/2020 MALINI BHASKARAN @ KUNDA SAHASRA JYOTI NANDA /1
VS VS 0
BM, AXISBANK LTD I
266 WP(C)/0015428/2020 BINAPANI JENA DEBASISNAYAK /1
VS VS 0
STATE OF ODISHA I
267 WP(C)/0015429/2020 JASHABANTA NAYAK PABITRA KUMAR NAYAK /1
VS Vs 0
STATE OF ODISHA I
268 WP(C)/0015430/2020 SUJT KUMAR DEB PRAFULLA KUMAR RATH /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0015431/2020 MALINI KUNDA SAHASRA JYOTI NANDA /1
VS VS 0
BM, ICICI BANK LTD I
270 WP(C)/0015432/2020 DUSMANTA PATRA PABITRA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
271 WP(C)/0015433/2020 PRADYUT KUMAR GHOSH PRAFULLA KUMAR RATH /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0015434/2020 HIRAMANI MAJHI PABITRA KUMAR NAYAK /1

VS

VS
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STATE OF ODISHA I
273 WP(C)/0015435/2020 GAJENDRA PRASAD DAS PABITRA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0015436/2020 MALINI BHASKARAN @ KUNDA SAHASRA JY OTI NANDA /1
Vs VS 0
BM, BAJAJFINSERV, BBSR I
275 WP(C)/0015437/2020 SK.JAMAL MAHAMMAD L.BHUYAN /1
VS VS 0
COLLECTOR-CUM-DM, KEONJHAR I
276 WP(C)/0015438/2020 SANJAY KUMAR MAZUMDAR PABITRA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
277 WP(C)/0015439/2020 GOUR MOHAN PATRA PABITRA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0015440/2020 ATUL KUMAR PEREI L.BHUYAN /1
Vs VS 0
COLLECTOR CUM DM, KEONJHAR I
279 WP(C)/0015441/2020 PARAMESWAR SETHI PABITRA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0015442/2020 KISHIRA NANDA RK.ROUTRAY /1
VS VS 0
GENERAL MANAGER(HR), BANK OF INDIA I
281 WP(C)/0015443/2020 NARENDRA MARANDI PABITRA KUMAR NAYAK /1
Vs VS 0
STATE OF ODISHA I
282 WP(C)/0015444/2020 CHHATRAY HANSDAH PABITRA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0015445/2020 RASHMITA BHUYAN V.MAHAPATRA /1

VS
STATE OF ODISHA

VS
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284 WP(C)/0015446/2020 DRJAYANTI SATRUSALLYA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ORISSA I
285 WP(C)/0015447/2020 KASHINATH MARNDI PABITRA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
286 WP(C)/0015448/2020 DILLIPKUMAR BHUE ARJUNA CHARAN BEHERA /1
VS VS 0
STATE OF ODISHA I
287 WP(C)/0015449/2020 BIDYADHAR MEHER AMIT PRASAD BOSE /1
VS VS 0
STATE OF ORISSA I
288 WP(C)/0015450/2020 SUDESHNA NAYAK V. MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
289 WP(C)/0015451/2020 BIDYADHAR MEHER A.P.BOSE /1
VS VS 0
STATE OF ORISSA I
290 WP(C)/0015452/2020 HARISH CHANDRA MEHERA AMIT PRASAD BOSE /1
VS VS 0
STATE OF ODISHA Il
291 WP(C)/0015453/2020 JADUNATH SAHU A.PBOSE /1
VS VS 0
STATE OF ORISSA I
292 WP(C)/0015454/2020 SAROJKUMAR SWAIN V. MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
203 WP(C)/0015455/2020 AMAR KUMAR BHAT AMIT PRASAD BOSE /1
VS VS 0
STATE OF ORISSA I
294 WP(C)/0015456/2020 AMIT KUMAR ARUN KUMAR ACHARYA /1
VS VS 0
MANAGING DIRECTOR, ODISHA COOPERATIVE HOUSING CORPORATION LTD. I
295 WP(C)/0015457/2020 SANTOSH KUMAR MEHER A.PBOSE /1
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VS VS 0
STATE OF ODISHA I
296 WP(C)/0015458/2020 RAMESH CHANDRA ROUT V. MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
297 WP(C)/0015459/2020 CHEMARULAL AGARWAL AMIT PRASAD BOSE /1
VS VS 0
STATE OF ORISSA I
298 WP(C)/0015460/2020 SASMITA SAHOO V.MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
299 WP(C)/0015461/2020 RAMESH CHIPI AMIT PRASAD BOSE /1
VS VS 0
STATE OF ODISHA I
300 WP(C)/0015462/2020 LATA KHATUA V.MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
301 WP(C)/0015463/2020 JYOTSNARANI MALIK SASWAT DAS /1
VS Vs 0
STATE OF ODISHA I
302 WP(C)/0015464/2020 RAM KRUSHNA MEHER AMIT PRASAD BOSE /1
Vs VS 0
STATE OF ORISSA I
303 WP(C)/0015465/2020 DEBASMITA PANDA B.SINGH /1
VS VS 0
STATE OF ODISHA I
304 WP(C)/0015466/2020 NARAYAN SENAPATI V.MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
305 WP(C)/0015467/2020 RAMESH AGRAWAL A.P.BOSE /1
Vs VS 0
STATE OF ODISHA I
306 WP(C)/0015468/2020 KARNARJUNA NAIK V. MAHAPATRA /1

VS

VS
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STATE OF ODISHA I
307 WP(C)/0015469/2020 RAM PATRA A.P.BOSE /1
VS VS 0
STATE OF ORISSA I
308 WP(C)/0015470/2020 SHIBRAM DAS AMIT PRASAD DAS /1
Vs VS 0
STATE OF ODISHA I
309 WP(C)/0015471/2020 TILOTTAMA DAS V.MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
310 WP(C)/0015472/2020 PURNA CHANDRA MEHER AMIT PRASAD BOSE /1
VS VS 0
STATE OF ORISSA I
311 WP(C)/0015473/2020 PARAMESWAR MEHER AMIT PRASAD BOSE /1
VS VS 0
STATE OF ODISHA I
312 WP(C)/0015474/2020 DR.PADMANAVA PATRI SAMEER KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
313 WP(C)/0015475/2020 LAXMI CH.DAS AMIT PRASAD BOSE /1
VS VS 0
STATE OF ORISSA I
314 WP(C)/0015476/2020 BIDYADHAR SAMAL V.MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
315 WP(C)/0015477/2020 GHANASHYAM VYAS AMIT PRASAD BOSE /1
Vs VS 0
STATE OF ODISHA I
316 WP(C)/0015478/2020 SULOCHANA AGARWAL A.P.BOSE /1
VS VS 0
STATE OF ORISSA I
317 WP(C)/0015479/2020 DINESH PRADHAN V.MAHAPATRA /1

VS
STATE OF ODISHA

VS
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318 WP(C)/0015480/2020 JAYA SANKAR MEHER AMIT PRASAD BOSE /1
VS VS 0
STATE OF ODISHA I
319 WP(C)/0015481/2020 PRASADI SAHU AMIT PRASAD BOSE /1
VS VS 0
STATE OF ORISSA I
320 WP(C)/0015482/2020 KALINGA KUMAR PANDA BISHNU PRASAD PRADHAN /1
VS VS 0
UNION OF INDIA I
321 WP(C)/0015483/2020 AJAYA KU.SETHY SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
322 WP(C)/0015484/2020 AMRUTA MISHRA MANAS CHAND /1
VS VS 0
STATE OF ODISHA I
323 WP(C)/0015485/2020 SADANANDA MOHANTA KISHORE KU.MOHANTA /1
VS VS 0
STATE OF ODISHA I
324 WP(C)/0015486/2020 PRAKASHG CHANDRA NAIK USHA RANI PADHI /1
VS VS 0
STATE OF ODISHA Il
325 WP(C)/0015487/2020 ABHIRAM KHATUA H.K.MALLIK /1
VS VS 0
STATE OF ODISHA I
326 WP(C)/0015488/2020 KSHIROD KUMAR PATI SAILABALA JENA /1
Vs VS 0
STATE OF ODISHA I
327 WP(C)/0015489/2020 NISHAKAR KHATUA V.MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
328 WP(C)/0015490/2020 SANTOSH KUMAR SAHOO V. MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
329 WP(C)/0015491/2020 HARBINDER SINGH DEENGRA MANAS RANJAN DHAL /1
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VS VS 0
COLLECTOR SUNDARGARH I
330 WP(C)/0015492/2020 PRATIMA SAHOO V.MAHAPATRA /1
VS VS 0
STATA OF ODISHA I
331 WP(C)/0015493/2020 KSHIROD KUMAR PATI SAILABALA JENA /1
VS VS 0
STATE OF ODISHA I
332 WP(C)/0015494/2020 SAIKH AKBAR UDDIN SAMBIT SAMAL /1
Vs VS 0
THE SECRETARY HEALTH AND FAMILY WELFARE DEPTT. I
333 WP(C)/0015495/2020 ANAHARA BEGAM V. MAAPATRA /1
VS VS 0
STATE OF ODISHA I
334 WP(C)/0015496/2020 PRASANNA KUMAR PANDA BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
335 WP(C)/0015497/2020 CHINMAYA ANANDA KUMAR JENA ADHIRAJMOHANTY /1
VS Vs 0
STATE OF ODISHA I
336 WP(C)/0015498/2020 KRUPASINDHU BISWAL MIHIR KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
337 WP(C)/0015499/2020 MADHAB CHANDRA PATRA V. MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
338 WP(C)/0015500/2020 MAHENDRA JYOTISHRAY BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
339 WP(C)/0015501/2020 NARAYAN SAHOO MIHIR KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
340 WP(C)/0015502/2020 SANTANU KUMAR DASH GOKULANANDA PADHI /1

VS

VS
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STATE OF ODISHA I
341 WP(C)/0015503/2020 BIJAYA CHANDRA TRIPATHY MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
342 WP(C)/0015504/2020 AKSHAYA KUMAR DAS MIHIR KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
343 WP(C)/0015505/2020 MINATI PRADHAN DINABANDHU NAYAK /1
VS VS 0
COLLECTOR,JAJPUR I
344 WP(C)/0015506/2020 BINITA SENAPATI L.K.MOHANTY /1
VS VS 0
STATE OF ORISSA I
345 WP(C)/0015507/2020 M/S.BISWESWAR CONSTRUCTION KHIROD K.ROUT /1
VS VS 0
STATE OF ODISHA I
346 WP(C)/0015508/2020 M.CHINMAY ESH MANMAYA KUMAR DASH /1
Vs VS 0
RUCHIKA HIGH SCHOOL, BBSR, KHURDA I
347 WP(C)/0015509/2020 NIBEDITA PANY L.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
348 WP(C)/0015510/2020 BAHLAB CHARAN SAHOO HAMANTA KUMAR MOHANTA /1
VS VS 0
REGISTRAR OFFICE OF THE LOKAYUTA I
349 WP(C)/0015511/2020 AMULYA KUMAR PRADHAN L.K.MOHANTY /1
Vs VS 0
STATE OF ODISHA I
350 WP(C)/0015512/2020 SATYABATI UJR SANTANU KUMAR SARANGI /1
VS VS 0
THE GOVT.OF ODISHA I
351 WP(C)/0015513/2020 BICHITRANANDA MALLICK AK.MOHANTY /1

VS

VS

COMMISSIONER-CUM-SECY .,REVENUE DEPT.
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352 WP(C)/0015514/2020 DEBAKI KHATUA PARTHA SARATHI NAYAK /1
VS VS 0
THE COLLECTOR DHENKANAL I
353 WP(C)/0015515/2020 NRUSINGHA CHARAN NAYAK DINABANDHU NAAK /1
VS VS 0
TAHASILDAR KENDRAPARA I
354 WP(C)/0015516/2020 KRUSHNA CHANDRA PRADHAN PARTHA SARATHI NAYAK /1
VS VS 0
STATE OF ODISHA I
355 WP(C)/0015517/2020 BANSHIDHAR SAHOO MAHENDRA KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
356 WP(C)/0015518/2020 PUSPARANI BHATTA JASHOBANTA DASH /1
VS VS 0
TAHASILDAR ANGUL I
357 WP(C)/0015519/2020 AMBIKA PRASAD BHATTA JASHOBANT DASH /1
VS VS 0
TAHASILDARANGUL I
358 WP(C)/0015520/2020 GHANARANAJAN SAHOO RABINDRANATH SENAPATI /1
VS VS 0
SARAT CHANDRA DAS Il
359 WP(C)/0015521/2020 KRISHNA CHANDRA SAHOO BIJAYA KUMAR PARIDA (2) /1
VS VS 0
STATE OF ODISHA I
360 WP(C)/0015522/2020 SRIKRUSHNA MOHAPATRA G.K. NANDA /1
Vs VS 0
STATE F ODISHA I
361 WP(C)/0015523/2020 SARADA PRASANNA MOHAPATRA TANMAY MISHRA /1
VS VS 0
STATE OF ODISHA I
362 WP(C)/0015524/2020 SUSHAMA MANI BARIK SRIKANTA KUMAR NATH /1
VS VS 0
STATE OF ODISHA I
363 WP(C)/0015525/2020 BISHNU CHARAN BEHERA BIJAYA KUMAR PARIDA..2 /1
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VS VS 0
STATE OF ODISHA I
364 WP(C)/0015526/2020 BALAKRISHNA PATRA BIJAYA KUMAR PARIDA 2 /1
VS VS 0
STATE OF ODISHA I
365 WP(C)/0015527/2020 MEENA KUMARI SAHU U.C.MISHRA /1
VS VS 0
STATE OF ODISHA I
366 WP(C)/0015528/2020 SIMANCHALA SAHOO SANJIB KUMAR RATH /1
Vs VS 0
STATE OF ODISHA I
367 WP(C)/0015529/2020 PUSPALATA SAHANI RABINDRANATH SENAPATI /1
VS VS 0
THE COMMISSIONER CUM SECRETARY I
368 WP(C)/0015530/2020 SARAT CHANDRA MISHRA SANJIB KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
369 WP(C)/0015531/2020 RAJESH KHETAN RUDRA NARAYAN PARIJA /1
VS Vs 0
STATE OF ODISHA I
370 WP(C)/0015532/2020 LOKANATH SAHU BIMBISAR DASH /1
Vs VS 0
ODISHA GRAMYA BANK I
371 WP(C)/0015533/2020 CHITTARANJAN NAYAK DEEPALI MAHAPATRA /1
VS VS 0
UNION OF INDIA I
372 WP(C)/0015534/2020 BANAMALI MOHANTA SANGRAM RATH /1
VS VS 0
STATE OF ODISHA I
373 WP(C)/0015535/2020 SHREE SHREE SHREE JAGANNATH UDYOG  SUMANTA KUMAR NAYAK /1
Vs VS 0
COLLECTOR AND DISTRICT MAGISTRATE I
374 WP(C)/0015536/2020 MINAKSHI PRADHAN KOUSIK ANANDA GURU /1

VS

VS

Page 33/59

0



FILING REPORT ASON :30/06/2020

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I
375 WP(C)/0015537/2020 BABITA DAS DEBA KISHORE KAR /1
VS VS 0
THE COLLECTOR AND DM, KENDRAPARA I
376 WP(C)/0015538/2020 MINAKSHI PRADHAN KOUSIK ANANDA GURU /1
Vs VS 0
STATE OF ODISHA I
377 WP(C)/0015539/2020 RANJAN KUMAR MITRA GOPAL KRUSHNA MOHANTY /1
VS VS 0
STATE OF ODISHA I
378 WP(C)/0015540/2020 RATNAKAR BISWAL SANJIB KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
379 WP(C)/0015541/2020 BIKASH PRADHAN BISWAJT NAYAK /1
VS VS 0
STATE OF ODISHA I
380 WP(C)/0015542/2020 BISHNU CHARAN PRADHAN ALOK KUMAR PANDA /1
Vs VS 0
STATE OF ORISSA I
381 WP(C)/0015543/2020 JAGANNATH PARIDA PRAVASH CH.JENA /1
VS VS 0
UNION OF INDIA I
382 WP(C)/0015544/2020 SANJAYA KUMAR KHATAI ALOK KUMAR PANDA /1
VS VS 0
STATE OF ORISSA I
383 WP(C)/0015545/2020 BICHITRANANDA SAHU G.K. NANDA /1
Vs VS 0
STATE OF ODISHA I
384 WP(C)/0015546/2020 KAUSALAYA SAHOO SATRUGHNA DASH..A /1
VS VS 0
CANARA BANK I
385 WP(C)/0015547/2020 BHAGABANA MOHANTY PIYUSH KUMAR MISHRA /1

VS
STATE OF ORISSA

VS
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386 WP(C)/0015548/2020 SRIDHARA KUMAR RATHA KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
387 WP(C)/0015549/2020 SATYABADI PRADHAN GOPINATH MISHRA /1
VS VS 0
STATE OF ODISHA I
388 WP(C)/0015550/2020 SUBASH CHANDRA NAIK SUBASH CHANDRA PUSPALAKA /1
VS VS 0
THE STATE OF ODISHA I
389 WP(C)/0015551/2020 DAMODAR MISHRA TAPAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
390 WP(C)/0015552/2020 KAMAKSHYA PRASAD PARIDA SUSANTA KUMAR DASH /1
VS VS 0
THE STATE OF ODISHA I
301 WP(C)/0015553/2020 PRADEEP KUMAR PANDA AMIT PRASAD BOSE /1
VS VS 0
STATE OF ODISHA I
392 WP(C)/0015554/2020 PEDINA MALIKARJUN RAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA Il
393 WP(C)/0015555/2020 ARJUNA CHARAN JENA MANORANJAN MISHRA /1
VS VS 0
STATE OF ODISHA I
394 WP(C)/0015556/2020 DR KASTURI RAY SUSANTA KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
395 WP(C)/0015557/2020 KARUNYA SAHADEV RAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
396 WP(C)/0015558/2020 NIRMALA BEHERA P.C. ACHARYA /1
VS VS 0
STATE OF ODISHA I
397 WP(C)/0015559/2020 DR.SASMITA PATTANAIK SUSANTA KUMAR DASH /1
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VS VS 0
STATE OF ODISHA I
398 WP(C)/0015560/2020 KISHORE CHANDRA TULU RAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
399 WP(C)/0015561/2020 SARAD CHANDRA ANAND RAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
400 WP(C)/0015562/2020 BAISHNAB MALLICK P.C. ACHARYA /1
VS VS 0
STATE OF ODISHA I
401 WP(C)/0015563/2020 SIBA PRASAD SAHOO K.C.MAJI /1
VS VS 0
UNION OF INDIA I
402 WP(C)/0015564/2020 SURENDRA MAHABHOI SUBASH CHANDRA PUSPALAKA /1
VS VS 0
THE STATE OF ODISHA Il
403 WP(C)/0015565/2020 LAXMINARAYAN DORA P.C. ACHARYA /1
VS VS 0
STATE OF ODISHA I
404 WP(C)/0015566/2020 ABHAYA KUMAR NAYAK K.CMAJHI /1
Vs VS 0
UNION OF INDIA I
405 WP(C)/0015567/2020 SUBASH CH.SWAIN K.C.MAJI /1
VS VS 0
UNION OF INDIA I
406 WP(C)/0015568/2020 KAILASH CHANDRA PRADHAN SUBASH CHANDRA PUSPALAKA /1
VS VS 0
THE STATE OF ODISHA I
407 WP(C)/0015569/2020 SAMIR KUMAR MISHRA JYOTIRMAYA SAHOO /1
VS VS 0
STATE OF ODISHA I
408 WP(C)/0015570/2020 ZAHID KHAN K.CMAJHI /1
Vs VS 0
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UNION OF INDIA I
409 WP(C)/0015571/2020 BHASKAR SA DEBENDRA DHAR /1
VS VS 0
STATE OF ODISHA I
410 WP(C)/0015572/2020 SANTOSH KUMAR BEHERA K.C.MAJI /1
Vs VS 0
UNION OF INDIA I
411 WP(C)/0015573/2020 BHUBANESWAR MALLIK P.BHATIA /1
VS VS 0
STATE OF ODISHA I
412 WP(C)/0015574/2020 KARTIKESWAR PANDA K.C.MAJI /1
VS VS 0
UNION OF INDIA I
413 WP(C)/0015575/2020 PROMODINI SUBUDHI SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
414 WP(C)/0015576/2020 HARIHAR MOHANTY ANIL KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
415 WP(C)/0015577/2020 DEBENDRA KUMAR NAYAK R.P.DALAI /1
VS VS 0
DEPUTY REGISTRAR, ORISSA ADMINISTRATIVE TRIBUNAL I
416 WP(C)/0015578/2020 DR.JYOTIRMAY EE DASH SASANKA.S, SATAPATHY /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0015579/2020 GOBINDA CHANDRA PATRA SRIKANTA KUMAR RATH /1
Vs VS 0
STATE OF ODISHA I
418 WP(C)/0015580/2020 PRADYUMNA KUMAR SINGH ALOK KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
419 WP(C)/0015581/2020 RAJASHREE MISHRA JYOTIRMAY GUPTA /1

VS
STATE OF ORISSA

VS
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420 WP(C)/0015582/2020 RAJB KUMAR SAHOO JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
421 WP(C)/0015583/2020 NANDI KISHOR CHHATRIA SARATHI JYOTI MOHANTY /1
VS VS 0
STATE OF ODISHA I
422 WP(C)/0015584/2020 TRINATH SAHOO SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
423 WP(C)/0015585/2020 CHHABINDRA KUMAR BARALA BRAJA KISHORE PANDA /1
VS VS 0
STATE OF ORISSA I
424 WP(C)/0015586/2020 LALINDRA PATEL DILLIPKU.PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
425 WP(C)/0015587/2020 GURUCHARAN DALAI SHASHI BHUSAN JENA /1
VS VS 0
UNION OF INDIA I
426 WP(C)/0015588/2020 GOURANGA CHARAN BEHERA SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA Il
427 WP(C)/0015589/2020 SUDARSAN PANDA BRAJA KISHORE PANDA /1
VS VS 0
COLLECTOR,CUTTACK I
428 WP(C)/0015590/2020 SONAL RANJAN MAHAPATRA MANAS PATI /1
Vs VS 0
VICE CHAIRMAN, STATE COUNCIL FOR TECHNICAL EDUCATION AND VOCATIONAL TRAINING,BBSR
429 WP(C)/0015591/2020 DR.ASHIRBAD JENA SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
430 WP(C)/0015592/2020 USHA RANI MUNDA ASHOK PATTANAIK /1
VS VS 0
COMMISSIONER-CUM-SECRETARY TO GOV'T. OF ODISHA I
431 WP(C)/0015593/2020 NIHAR RANJAN JENA MANASI MOHAPATRA /1
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VS VS 0
STATE OF ODISHA I
432 WP(C)/0015594/2020 AKSHAYA KUMAR LENKA SASIM AJITAV PATTNAIK /1
VS VS 0
ELECTION OFFICER, MAHAKALAPARA I
433 WP(C)/0015595/2020 GOUTAM BARIK MANASI MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
434 WP(C)/0015596/2020 BHASKAR SETHY KISHORE KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
435 WP(C)/0015597/2020 BHASI SAHOO AMITAV TRIPATHY /1
VS VS 0
UNION OF INDIA I
436 WP(C)/0015598/2020 SANDHYA RATH K.K.SWAIN /1
VS VS 0
STATE OF ODISHA Il
437 WP(C)/0015599/2020 M/S GHAR SANSAR RETAILSPVT.LTD CRDAS /1
VS VS 0
THE UNION OF INDIA I
438 WP(C)/0015600/2020 RAMAKANTA MOHANTY SUMANTA KUMAR NAYAK /1
Vs VS 0
STATE OF ODISHA I
439 WP(C)/0015601/2020 M/S ANJ ENTERPRISES PVT.LTD. C.RDAS /1
VS VS 0
THE UNION OF INDIA I
440 WP(C)/0015602/2020 SAUDAGAR NAYAK N.SAHANI /1
VS VS 0
STATE OF ODISHA I
441 WP(C)/0015603/2020 PARAKHIT PRUSTY BIJAYA KUMAR PARIDA (2) /1
VS VS 0
STATE OF ORISSA I
442 WP(C)/0015604/2020 PABITRA MOHAN PRADHAN N.SAHANI /1
Vs VS 0
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STATE OF ODISHA Il
443 WP(C)/0015605/2020 BASUDEV MOHANKUDO BIJAYA KUMAR PARIDA (2) /1
VS VS 0
STATE OF ODISHA I
444 WP(C)/0015606/2020 NIKHILA UTKAL KALYAN SIKHYAK O SIKHY ARBRMAGSMIANSANBHA /1
VS VS 0
STATE OF ODISHA I
445 WP(C)/0015607/2020 SATRUGHNA MARTHA N.SAHANI /1
VS VS 0
GOVT.OF INDIA I
446 WP(C)/0015608/2020 MANMAY ASHA PRAVAKAR BEHERA /1
VS VS 0
REGIONAL TRANSPORT OFFICER, KORAPUT Il
447 WP(C)/0015609/2020 BIPIN KUMAR DAS B.M.SARANGI /1
VS VS 0
REGIONAL TRANSPORT OFFICER CHANDIKHOLE I
448 WP(C)/0015610/2020 DHARANIDHAR NAYAK BIRAJA PRASANNA SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
449 WP(C)/0015611/2020 SANKET KUMAR MISHRA B.M.SARANGI /1
VS VS 0
REGIONAL TRANSPORT OFFICER ROURKELA I
450 WP(C)/0015612/2020 TRILOCHAN PRADHAN SANGRAM JENA /1
VS VS 0
STATE OF ODISHA I
451 WP(C)/0015613/2020 PRAKASH BALASAMANT B.M.SARANGI /1
VS VS 0
REGIONAL MANAGER RESERVE BANK OF INDIA I
452 WP(C)/0015614/2020 PRAKASH BALASAMANT B.M.SARANGI /1
VS VS 0
REGIONAL MANAGER RESERVE BANK OF INDIA I
453 WP(C)/0015615/2020 SUBHASH CHANDRA MALLA SANGRAM JENA /1
VS VS 0
STATE OF ODISHA Il
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454 WP(C)/0015616/2020 SANJAY KUMAR MALLICK B.M.SARANGI /1
VS VS 0
REGIONAL MANAGER RESERVE BANK OF INDIA I
455 WP(C)/0015617/2020 NARENDRA KUMAR MOHANTA B.M.SARANGI /1
VS VS 0
SUPERINTENDENT POLICE I
456 WP(C)/0015618/2020 GAYADHAR PATRA BANABIHARI RAY /1
VS VS 0
STATE OF ODISHA I
457 WP(C)/0015619/2020 RATNAMANI DEI SASMITA NANDA /1
VS VS 0
STATE OF ODISHA I
458 WP(C)/0015620/2020 RAJENDRA KUMAR SAHOO MAHESWAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
459 WP(C)/0015621/2020 PRAHALLAD DIKSHIT BANABIHARI RAY /1
VS VS 0
STATE OF ODISHA I
460 WP(C)/0015622/2020 GOURI SAHOO MAHESWAR MOHANTY /1
VS VS 0
STATE OF ODISHA Il
461 WP(C)/0015623/2020 JAGDISH MANDAL SANTOSH KUMAR NANDA /1
VS VS 0
STATE OF ODISHA I
462 WP(C)/0015624/2020 SATYABRATA DAS @ ALOK DAS MAHESWAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
463 WP(C)/0015625/2020 JUDHISTIR NAYAK PRASANTA KUMAR NANDA /1
VS VS 0
COMMISSIONER OF CONSOLIDATION,ODISHA I
464 WP(C)/0015626/2020 BENUDHAR PRADHAN SRICHARAN DAS /1
VS VS 0
COLLECTOR, PURI I
465 WP(C)/0015627/2020 REBATI MALLICK MAHESWAR MOHANTY /1
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VS VS 0
COLLECTOR KENDRAPARA I
466 WP(C)/0015628/2020 MAHENDRA KUMAR BEHERA MAHESWAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
467 WP(C)/0015629/2020 SAYED OBEDUN NABI MD.G.MADANI /1
VS VS 0
STATE OF ODISHA I
468 WP(C)/0015630/2020 LAKSHMI PRASAD PATTNAIK SOUBHAGYA KUMAR DASH /1
Vs VS 0
CHAIRMAN,NEELACHAL ISPAT NIGAM LTD. I
469 WP(C)/0015631/2020 ANAM CHARAN JENA PRAFULLA KUMAR MALLICK /1
VS VS 0
STATE OF ODISHA I
470 WP(C)/0015632/2020 BISWARANJAN MOHAPATRA SITADITYA ROY /1
VS VS 0
STATE OF ODISHA I
471 WP(C)/0015633/2020 PRATIMA NAIK ASIT KU.JENA /1
VS Vs 0
STATE OF ORISSA I
472 WP(C)/0015634/2020 RAJENDRA PRASAD SAHOO MANOJKUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
473 WP(C)/0015635/2020 SANTOSH KUMAR ROUT SUBHRANSU BHUSAN MOHANTY /1
VS VS 0
UNION OF INDIA I
474 WP(C)/0015636/2020 KARUNAKAR BEHERA AK.MOHANTY /1
VS VS 0
STATE OF ORISSA I
475 WP(C)/0015637/2020 PAPUNA @ PURNA CHANDRA MOHANTY  BIBHUDANANDA MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
476 WP(C)/0015638/2020 M/S.AASTHA MARKETING DAMODAR PATI /1

VS

VS
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COMMISSIONER OF CT AND GST I
477 WP(C)/0015639/2020 DR.BISWAJT HOTA SANTOSH KUMAR NANDA /1
VS VS 0
STATE OF ODISHA I
478 WP(C)/0015640/2020 KAIBALYA SANDHA MANOJKUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
479 WP(C)/0015641/2020 DR.PRAKASH KUMAR DASH SANTOSH KUMAR NANDA /1
VS VS 0
STATE OF ODISHA I
480 WP(C)/0015642/2020 SURYA KANTA NAYAK DAMODAR PATI /1
VS VS 0
THE CHIEF PRINCIPAL COMMISSIONER OF INCOME TAX, BBSR I
481 WP(C)/0015643/2020 KANHU CHARAN DAS SATYABRATA PANDA /1
VS VS 0
STATE OF ODISHA I
482 WP(C)/0015644/2020 SAKTI PRASANA SAMANTARAY K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
483 WP(C)/0015645/2020 DEEPAK KUMAR NAIK SUBHASHREE MOHANTY /1
VS VS 0
CHIEF GENERAL MANAGER,SBI I
484 WP(C)/0015646/2020 SOCIEDADE DE FOMENTO INDUSTRIAL PVT.LADITYA N.DAS /1
VS VS 0
UNION OF INDIA I
485 WP(C)/0015647/2020 WING COMMANDER AMITABH RANJAN SARADA P.SARANGI /1
Vs VS 0
SAINIK SCHOOLS SOCIETY I
486 WP(C)/0015648/2020 MANGULI MAJHI PRATAP KUMAR BEHERA /1
VS VS 0
STATE OF ODISHA I
487 WP(C)/0015649/2020 NANDA KISHORE SAHOO NIRANJAN PANDA /1

VS VS
STATE OF ODISHA
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488 WP(C)/0015650/2020 GODABARI MAJI PRATAP KUMAR BEHERA /1
VS VS 0
STATE OF ODISHA I
489 WP(C)/0015651/2020 DHABALESWAR MAJHI PRATAP KUMAR BEHERA /1
VS VS 0
STATE OF ODISHA I
490 WP(C)/0015652/2020 SUDHAKAR PRADHAN LALIT MOHAN NANDA /1
VS VS 0
STATE OF ODISHA I
491 WP(C)/0015653/2020 CHANCHALA GOUD PRATAP KUMAR BEHERA /1
VS VS 0
STATE OF ODISHA I
492 WP(C)/0015654/2020 AJAYA KUMAR SETHY SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
493 WP(C)/0015655/2020 MUKUNDA JAL PRATAPKUMAR BEHERA /1
VS VS 0
STATE OF ODISHA I
494 WP(C)/0015656/2020 DR.PADMANAVA PATRI SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA Il
495 WP(C)/0015657/2020 SOUMYA RANJAN NAYAK PRONOY MOHANTY /1
VS VS 0
STATE OF ODISHA I
496 WP(C)/0015658/2020 HARA PRASAD RAY SAMEER KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
497 WP(C)/0015659/2020 KALI CHARAN ROUT PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
498 WP(C)/0015660/2020 ABDUL HABIB NIRANJAN MAHARANA /1
VS VS 0
STATE OF ODISHA I
499 WP(C)/0015661/2020 ASHOK KUMAR MEHER A.PBOSE /1
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VS VS 0
STATE OF ORISSA I

500 WP(C)/0015662/2020 MD AZAJUL HAQ TUKUNA KUMAR MISHRA /1
VS VS 0
COLLECTOR, NABRANGPUR I

501 WPCRL/0000053/2020 PRADEEP KUMAR SETHY M/SMILAN KANUNGO /10
VS VS 0
STATE OF ODISHA I

502 ABLAPL/0007270/2020  BICHITRA MALIK SURYAKANTA DWIBEDI PATTAMUNDAI /210 /2020
VS VS 0
STATE OF ODISHA I

503 ABLAPL/0007271/2020 ~ AHALYA BEHERA SAMIR KUMAR MISRHA BARIPADA TOWN /385 /2020
VS VS 0
STATE OF ODISHA I

504 ABLAPL/0007272/2020  SUBRAT KUMAR GHOSH SAMIR KUMAR MISHRA MURUDA /85 /2020
VS VS 0
STATE OF ODISHA Il

505 ABLAPL/0007273/2020  KANHA @ ASISH RANJAN PRADHAN PRAVAT KU TADA SPL.TASK FORCE /7 /2019
VS VS 0
STATE OF ODISHA I

506 ABLAPL/0007274/2020  SANTOSH KUMAR DAS SAMIR KUMAR MISHRA /10
Vs VS 0
STATE OF ODISHA I

507 ABLAPL/0007275/2020  RANJAN KUMAR NANDI @ RANJAN KUMAR WENDNASH MAHANTA RASGOBINDPUR /31 /2020
VS VS 0
STATE OF ODISHA I

508 ABLAPL/0007276/2020  SAMRAT MALIK PRAFULLA KU BISWAL AUL /107 /2020
VS VS 0
STATE OF ODISHA I

509 ABLAPL/0007277/2020  BIJAYA NAG SACHIDANANDA PADHEE BARGARH SADAR /152 /2020
VS VS 0
STATE OF ODISHA I

510 ABLAPL/0007278/2020  KANHU CHARAN PARIDA N.K.LENKA NAYAGARH SADAR /94 /2019
Vs VS 0
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STATE OF ODISHA Il

511 ABLAPL/0007279/2020  DURYADHAN MALI PRASANTA KUMAR SAHOO BOIPARIGUDA /73 /2017
VS VS 0
STATE OF ODISHA I

512 ABLAPL/0007280/2020  ALOK SAHOO DEVASHIS PANDA BALIKUDA /228 /2019
VS VS 0
STATE OF ODISHA I

513 ABLAPL/0007281/2020  ALOK SAHOO DEVASHIS PANDA KONARK /116 /2019
VS VS 0
STATE OF ODISHA I

514 ABLAPL/0007282/2020  SADASHIBA MISHRA K.C.NAYAK 110
VS VS 0
STATE OF ODISHA Il

515 ABLAPL/0007283/2020  ALOK SAHOO DEVASHIS PANDA TIRTOL /299 /2019
VS VS 0
STATE OF ODISHA I

516 ABLAPL/0007284/2020  DUKHISHYAM PATRA JATESWAR NAYAK KENDRAPARA /90 /2020
Vs VS 0
STATE OF ODISHA I

517 ABLAPL/0007285/2020  HARISANKAR BAG SATYANARAYAN MISHRA-4 110
VS VS 0
STATE OF ODISHA I

518 ABLAPL/0007286/2020  RAMA PATRA @ RAMESH PATRA SURYAKANTA DWIBEDI BALIAPAL /336 /2018
VS VS 0
STATE OF ODISHA I

519 ABLAPL/0007287/2020  MADHABA @ MADHABANANDA JENA GYANENDRA CHANDRA SWAIN KOREI /41 /2020
VS VS 0
STATE OF ODISHA I

520 ABLAPL/0007288/2020  PURNACHANDRA SWAIN D.K.DAS GOP /151 /2020
VS VS 0
STATE OF ODISHA I

521 ABLAPL/0007289/2020  MAHESWAR BEHERA DEEPAK KUMAR DAS KAKATAPUR /88 /2020
VS VS 0

STATE OF ODISHA
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522 ABLAPL/0007290/2020  SUSA @ SUSANTA MALIK DILLIPRAY PATTAMUNDAI /135 /2017
VS VS 0
STATE OF ODISHA I
523 ABLAPL/0007291/2020  KALANDI CHARAN MOHANTA SURESH KUMAR JENA PANDAPADA /66 /2020
VS VS 0
STATE OF ODISHA I
524 ABLAPL/0007292/2020  BIJAYA LAXMI JENA @ MOHAPATRA AMIT PRASAD BOSE MADHUPATNA /214 /2019
VS VS 0
STATE I
525 ABLAPL/0007293/2020  BASANTI SAHU @ DALI SATYANARAYAN MISHRA-4 BASUDEVPUR /155 /2020
VS VS 0
STATE OF ODISHA I
526 ABLAPL/0007294/2020  ANUPAMA PANIGRAHI BISWARANJAN MOHAPATRA CHANDRASEKHARPUR /190 /2020
VS VS 0
STATE OF ODISHA I
527 ABLAPL/0007295/2020  MAHENDRA @ BIJAYA LENKA DEBASIS MISHRA NANDIPADA /70 /2020
VS VS 0
STATE OF ODISHA I
528 ABLAPL/0007296/2020  GADADHAR SAHOO ROHIT MAHATO KENDRAPARA /101 /2020
VS VS 0
STATE OF ODISHA Il
529 ABLAPL/0007297/2020 ~ BANALATA MOHANTY ROHIT MAHATO /10
VS VS 0
STATE OF ODISHA I
530 ABLAPL/0007298/2020  PABITRA CHHATRIA @ KISHORE CHHATRIA DURLLABHA RANJAN MISHRA SONEPUR /96 /2020
Vs VS 0
STATE OF ODISHA I
531 ABLAPL/0007299/2020  SANTOSH KHUNTIA SAROJKU DASH BHUBAN /165 /2020
VS VS 0
STATE OF ODISHA I
532 ABLAPL/0007300/2020  RAJANI SAHOO DURLLABHA RANJAN MISHRA KISHORENGAR /82 /2020
VS VS 0
STATE OF ODISHA I
533 ABLAPL/0007301/2020  LATA MALIK BIBHU PRASAD CHHUALSINGH BHUBAN /90 /2020
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VS VS 0
STATE OF ODISHA I
534 ABLAPL/0007302/2020 ~ SUBASH CHANDRA CHAND @ SUBASH CHANSURYAKANTA DWIBEDI KAMARDA /50 /2020
VS VS 0
STATE OF ODISHA I
535 ABLAPL/0007303/2020  KISHOR ORAM SUSHANTA KUMAR PRADHAN /10
VS VS 0
STATE OF ODISHA I
536 ABLAPL/0007304/2020  SUDHIR ROUTRAY ROHIT RANJAN RAY KHURDA SADAR /84 /2020
VS VS 0
STATE OF ODISHA I
537 ABLAPL/0007305/2020  ALOK SRICHANDAN ROHIT RANJAN RAY JANKIA P.S. /127 /2020
VS VS 0
STATE OF ODISHA I
538 ABLAPL/0007306/2020  PRAMOD KISAN BIJAYA KUMAR RAGADA JHARSUGUDA /353 /2020
VS VS 0
STATE OF ODISHA Il
539 ABLAPL/0007307/2020  DR.SUDESNA HARICHANDAN MILAN KANUNGO MANCHESWAR P.S. /200 /2020
VS VS 0
STATE OF ODISHA I
540 ABLAPL/0007308/2020  RAJA KISHRORE BEHERA@CHUGA PRADIPTA KISHORE BHUYAN MAHANGA /138 /2020
Vs VS 0
STATE OF ODISHA I
541 ABLAPL/0007309/2020  SATRUGHAN SAGRIA @ NAIK SUSANTA KUMAR PRADHAN KESINGA /130 /2020
VS VS 0
STATE OF ODISHA I
542 ABLAPL/0007310/2020  SHIV SANKAR TAREI SDAS BIDANASI /97 /2020
VS VS 0
STATE OF ODISHA I
543 ABLAPL/0007311/2020  NIKUNJA DAS JAYAKRISHNA MOHAPATRA Dhamara Police Station /13 /2020
VS VS 0
STATE OF ODISHA I
544 ABLAPL/0007312/2020  RAJU DAS JAYAKRISHNA MOHAPATRA Dhamara Police Station /25 /2020
Vs VS 0

Page 48/59



ORISSA HIGH COURT

FILING REPORT ASON :30/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA Il

545 ABLAPL/0007313/2020  TULASI JENA JAYAKRISHNA MOHAPATRA BANSADA /17 /2020
VS VS 0
STATE OF ODISHA I

546 ABLAPL/0007314/2020  SRIDHAR BEHERA @ SRIDHARA ABHIMANY WNEBMERGHANDRA DAS ASTARANGA /3 /2020
VS VS 0
STATE OF ODISHA I

547 ABLAPL/0007315/2020  MAMAL @ MAMULA DALEI NIRMALCHANDRA DAS ASTARANGA /120 /2019
VS VS 0
STATE OF ODISHA I

548 ABLAPL/0007316/2020  PRAVASH MOHANTY @ KALIA MOHANTY  DURLLABHA RANJAN MISRHA ATHAMALLIK /91 /2020
VS VS 0
STATE OF ODISHA Il

549 ABLAPL/0007317/2020  KALIA @ HRUDANANDA MALLIK RANJAN KUMAR ROUT KENDRAPARA /74 /2020
VS VS 0
STATE OF ODISHA I

550 ABLAPL/0007318/2020  ANIL KUAR BEHERA @ CHIKU SN.SAHU MANGALA BAG /145 /2020
Vs VS 0
STATE OF ODISHA I

551 ABLAPL/0007319/2020  SAIKH DAUD R.K.ROUTRAY MUNIGUDA /18 /2020
VS VS 0
STATE OF ODISHA I

552 ABLAPL/0007320/2020  AJTA SWAIN BIBHUDANANDA MOHAPATRA BADAGADA /136 /2020
VS VS 0
STATE OF ODISHA I

553 ABLAPL/0007321/2020  JADI MALIK @ GABULA MALIK BIBHUDA NANDA MOHAPATRA BADAGADA /51 /2011
VS VS 0
STATE OF ODISHA I

554 ABLAPL/0007322/2020  PINTU @ SRIDHAR NAIK RANIT GHOSH COLLIERY /214 /2020
VS VS 0
STATE OF ODISHA I

555 ABLAPL/0007323/2020  KUNA NAIK BIBHUDA NANDA MOHAPATRA BADAGADA /262 /2019
VS VS 0

STATE OF ODISHA
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556 ABLAPL/0007324/2020  SURYAKANTA MANGARAJ GOKULANANDA MOHAPATRA LAXMISAGAR P.S. /163 /2019
VS VS 0
STATE OF ODISHA I
557 ABLAPL/0007325/2020  ARABINDA DALAI PABITRA KUMAR NAYAK MARKAT NAGAR /73 /2020
VS VS 0
STATE OF ODISHA I
558 ABLAPL/0007326/2020  RAJKIRAN SANTUKA TANMAYA KUMAR MOHANTY BADAGODA P.S. /167 /2020
VS VS 0
STATE OF ODISHA I
559 ABLAPL/0007327/2020  SAJJAN SANTUKA TANMAYA KUMAR MOHANTY BADAGODA P.S. /167 /2020
VS VS 0
STATE OF ODISHA I
560 ABLAPL/0007328/2020  SANA NAYAK @ NAIK DEEPAK R.PARIDA CAPITAL P.S. /232 /2020
VS VS 0
STATE OF ODISHA I
561 ABLAPL/0007329/2020  SUSMA PANDA RACHARY KANAS /94 /2020
VS VS 0
STATE OF ODISHA I
562 ABLAPL/0007330/2020  ASHISH MISHRA RAMDAS ACHARY KANAS /94 /2020
VS VS 0
STATE OF ODISHA Il
563 ABLAPL/0007331/2020  SATYENDERA KUMAR SINGH PUSPAMITRA MOHAPATRA PARADEEP LOCK /94 /2020
VS VS 0
STATE OF ODISHA I
564 ABLAPL/0007332/2020  PRASHANTA NAIK PRAKASH KUMAR SAMAL KHUNTUNI /70 /2020
Vs VS 0
STATE OF ODISHA I
565 ABLAPL/0007333/2020  HEMANTA NAIK PRADIPTA BEURA KHUNTUNI /70 /2020
VS VS 0
STATE OF ODISHA I
566 ABLAPL/0007334/2020  KALIA @ SAROJBEHERA @ SAROJKUMAR BERERAPTA BEURA ATHGARH /152 /2020
VS VS 0
STATE OF ODISHA I
567 ABLAPL/0007335/2020  BISWAMBAR PRADHAN @ PINKU ARIJEET MISHRA JAJPUR ROAD /249 /2020
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VS VS 0
STATE OF ODISHA I
568 ABLAPL/0007336/2020  GOURANGA CHARAN SAHU ROHIT MAHATO TIKIRI /105 /2020
VS VS 0
STATE OF ODISHA I
569 ABLAPL/0007337/2020  MANOJKUMAR MALLICK CHEERA RANJAN SATAPATHY KISSANNAGAR PS /104 /2019
VS VS 0
STATE OF ODISHA I
570 ABLAPL/0007338/2020  ABDUL SATTARKHAN BHABANI SANKAR MOHANTY CUTTACK VIGILANCE /61 /2017
Vs VS 0
STATE OF ODISHA I
571 ABLAPL/0007339/2020  PRABHAT BARIK SUSANTA KU MISHRA JATNI P.S. /197 /2020
VS VS 0
STATE OF ODISHA I
572 ABLAPL/0007340/2020  ABHI @ ABHIMANYU PARIDA MANAS CHAND RAMACHANDAPUR /85 /2020
VS VS 0
STATE OF ODISHA I
573 ABLAPL/0007341/2020  AKHAYA SWAIN MANAS CHAND BANAPUR P.S. /169 /2020
VS Vs 0
STATE OF ODISHA I
574 ABLAPL/0007342/2020  NALINI PATI BIRAJA PRASANNA SATAPATHY /10
Vs VS 0
STATE OF ODISHA I
575 ABLAPL/0007343/2020  GITA MANDAL ASHOK KU SAHOO MARINE PSAT JAMBO /58 /2020
VS VS 0
STATE OF ODISHA I
576 ABLAPL/0007344/2020  TAPAN KUMAR MALLIK DEEPAK KUMAR SAHOO KENDRAPARA /104 /2020
VS VS 0
STATE OF ODISHA I
577 ABLAPL/0007345/2020  BIJAYA KUMAR MALLIK P.K.ROUT KOREI /55 /2020
Vs VS 0
STATE OF ODISHA I
578 ABLAPL/0007346/2020  RAMAKANTA RATH SATYABRATA PRADHAN MAHILA P.S. BUXIBAZAR /30 /2020

VS

VS
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STATE OF ODISHA I

579 ABLAPL/0007347/2020  KRUSHNA @ KRUSHNA CHANDRA MALLIK PRADEEP KU DASH NISCHINTAKOILI /36 /2020
VS VS 0
STATE OF ODISHA I

580 ABLAPL/0007348/2020  RAKESH ASHIS SATYABRATA SUTAR /10
Vs VS 0
STATE OF ODISHA I

581 ABLAPL/0007349/2020  NKSPAPU @ NILAKANTHA SWAIN MANAS CHAND KENDRAPARA /61 /2020
VS VS 0
STATE OF ODISHA I

582 ABLAPL/0007350/2020  AJAY KUMAR SAHOO PARTHA SARATHI NAYAK CUTTACK VIGILANCE /8 /2020
VS VS 0
STATE OF ODISHA(VIG.) I

583 ABLAPL/0007351/2020  AJAY KUMAR SAHOO PARTHA SARATHI NAYAK CUTTACK VIGILANCE /7 /2020
VS VS 0
STATE OF ODISHA(VIG.) I

584 ABLAPL/0007352/2020  BHARAT NAIK DEBA KUMAR RATH KHANDAPARA /48 /2020
Vs VS 0
STATE OF ODISHA I

585 ABLAPL/0007353/2020  CHANDAN KUMAR NANDI @ CHANDAN KUMABHIMASH MOHANTA RASGOBINDPUR /31 /2020
VS VS 0
STATE OF ODISHA I

586 ABLAPL/0007354/2020  ARJUNA BHUTIA ARIJEET MISHRA ANGUL TOWN /699 /2020
VS VS 0
STATE OF ODISHA I

587 ABLAPL/0007355/2020  ALOK SAMAL ARIJEET MISHRA JAJPUR ROAD /250 /2020
Vs VS 0
STATE OF ODISHA I

588 ABLAPL/0007356/2020  SANJAY MOHAPATRA PANCHANAN PANIGRAHI NIHALPRASAD /52 /2020
VS VS 0
STATE OF ODISHA I

589 ABLAPL/0007357/2020  RAMESH OJHA PANCHANAN PANIGRAHI GONDIA /122 /2020
VS VS 0

STATE OF ODISHA

Page 52/59

1



ORISSA HIGH COURT

FILING REPORT ASON :30/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
590 ABLAPL/0007358/2020 ~ MD.SAHID JEETENDRA SAHU KOIDA /12 /2020
VS VS 0
STATE OF ODISHA I
501 ABLAPL/0007359/2020  SUSA @ SUSANTA KUMAR DAS DEEPAK KUMAR DAS GOP /156 /2020
VS VS 0
STATE OF ODISHA I
592 ABLAPL/0007360/2020  KALU PATALASINGH PARTHA SARATHI NAYAK NIRAKARPUR /78 /2020
VS VS 0
STATE OF ODISHA I
593 ABLAPL/0007361/2020  DEBASISKAR B.PMALLICK DERABIS /114 /2020
VS VS 0
STATE OF ODISHA I
594 ABLAPL/0007362/2020  PURNANANDHA MALLICK MANAS CHAND KENDRAPARA /103 /2020
VS VS 0
STATE OF ODISHA I
505 ABLAPL/0007363/2020  PRAFULLA KUMAR BEHERA P.K.ROUT NISCHINTAKOILI /86 /2020
VS VS 0
STATE OF ODISHA I
596 ABLAPL/0007364/2020  SARAT KUMAR BAG SUNIL KU.PANDA JHARSUGUDA /178 /2020
VS VS 0
STATE OF ODISHA Il
597 ABLAPL/0007365/2020  NARAYAN SAHOO SAROJKUMAR PADHI PIPLI /150 /2020
VS VS 0
STATE OF ODISHA I
598 ABLAPL/0007366/2020  BUNTY PUROHIT MANAS CHAND SAMBALPUR TOWN /169 /2020
Vs VS 0
STATE OF ODISHA I
509 ABLAPL/0007367/2020  JBAN JYOTI BHARIMALL @ JBAN DEEPAK KUMAR MOHANTY AIR FIELD P.S. /95 /2020
VS VS 0
STATE OF ODISHA I
600 ABLAPL/0007368/2020  PRABHAKAR @ PRAVAKAR @ KALIA SAHU H.N.MOHAPATRA KAKATAPUR /131 /2018
VS VS 0
STATE OF ODISHA I
601 ABLAPL/0007369/2020  SANGHAMITRA DAS PRAFULLA CHANDRA DAS TIRTOL /40 /2020
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602 ABLAPL/0007370/2020  BALABHADRA @ BALARAM PRADHAN H.N.MOHAPATRA MARINE PENTHAKATA /32 /2020
VS VS 0
STATE OF ODISHA I
603 ABLAPL/0007371/2020  GAUTAM PALLAI PRAFULLA CH. DAS CHANDABALI /100 /2009
VS VS 0
STATE OF ODISHA I
604 ABLAPL/0007372/2020  TAPAN KUMAR BIHARI SUMANTA KUMAR NAYAK /10
Vs VS 0
STATE OF ODISHA I
605 ABLAPL/0007373/2020  PRABIR KUMAR MOHANTY @ PRABIRA MOHREMNT MAHATO KENDRAPARA /170 /2019
VS VS 0
STATE OF ODISHA I
606 ABLAPL/0007374/2020  SATYANARAYAN DUTTA BIKRAM CHANDRA GHODEI PURI TOWN /223 /2019
VS VS 0
STATE OF ODISHA I
607 ABLAPL/0007375/2020  JAYANTA NAYAK @ JAU NAYAK SATYABRATA PRADHAN JATNI P.S. /219 /2020
VS Vs 0
STATE OF ODISHA I
608 ABLAPL/0007376/2020  GAYADHAR JENA U.C.JENA BONTH /147 /2019
Vs VS 0
STATE OF ODISHA I
609 ABLAPL/0007377/2020  JITU NANDA RABINDRA PRUSTY TIGIRIA /82 /2020
VS VS 0
STATE OF ODISHA I
610 ABLAPL/0007378/2020  TASBIRNAG RAJB LOCHAN PATTNAIK PATNAGARH /117 /2020
VS VS 0
STATE OF ODISHA I
611 ABLAPL/0007379/2020  SK.RIYAZ U.C.JENA PURUNABAZAR /86 /2020
Vs VS 0
STATE OF ODISHA I
612 ABLAPL/0007380/2020  JAYANTI GOUDO @ MAJHI RAJIB LOCHAN PATTANAIK UMERKOTE /79 /2020

VS
STATE OF ODISHA

VS

VS

VS
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STATE OF ODISHA I
613 ABLAPL/0007381/2020  SOUMYADARSHAN TRIPATHY @ SOUMYA DSESANKRNWRAIBWEBERCHINDRA TRIPATHY TIKABALI /4 /2020
VS VS 0
STATE OF ODISHA I
614 ABLAPL/0007382/2020  JISHU @ MANJT MANOJKUMAR BIBHUTI KESHARI BISWAL KANPUR /63 /2020
Vs VS 0
STATE OF ODISHA I
615 ABLAPL/0007383/2020  SUSANTA MALIK ARIJEET MISHRA SUKINDA /80 /2020
VS VS 0
STATE OF ODISHA I
616 ABLAPL/0007384/2020  K.VENKAT RAO JBAN RANJAN DASH PUTASINGH /37 /2020
VS VS 0
STATE OF ODISHA I
617 ABLAPL/0007385/2020  KARUNAKAR BEHERA APATTANAIK KHURDA SADAR /86 /2020
VS VS 0
STATE OF ODISHA I
618 ABLAPL/0007386/2020  NATABAR BEHERA ROHIT MAHATO NIKIRAI /57 /2020
Vs VS 0
STATE OF ODISHA I
619 ABLAPL/0007387/2020  HIMANSU SHEKHAR PANIGRAHI RAMDAS ACHARY BALIMI /84 /2020
VS VS 0
STATE OF ODISHA I
620 ABLAPL/0007388/2020  KSHITISH KUMAR SAHOO RUDRA NARAYAN PARIJA CHANDABALI /109 /2020
VS VS 0
STATE OF ODISHA I
621 ABLAPL/0007389/2020  GOURANGA CHARAN SAHU ROHIT MAHATO TIKIRI /104 /2020
Vs VS 0
STATE OF ODISHA I
622 ABLAPL/0007390/2020  KAILASH MALLICK SURESH KUMAR JENA MANGALPUR /238 /2020
VS VS 0
STATE OF ODISHA I
623 ABLAPL/0007391/2020  NILAKANTHA @ NILA RANASINGH BIJAYA KUMAR BEHERA KHANDAGIRI P.S. /563 /2019

VS
STATE OF ODISHA

VS
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624 ABLAPL/0007392/2020  HAJARI PATRA PANCHANAN PANIGRAHI BHUBAN /148 /2020
VS VS 0
STATE OF ODISHA I
625 ABLAPL/0007393/2020  RASMITA MOHANTY PRASANTA KUMAR SAHOO CHANDRASEKHARPUR /202 /2020
VS VS 0
STATE OF ODISHA I
626 ABLAPL/0007394/2020  HARI SANKAR RAY PRASANTA KUMAR SAHOO JEY PORE SADAR /217 /2019
VS VS 0
STATE OF ODISHA I
627 ABLAPL/0007395/2020  SAGAR @ KALIA DAS PRAMOD KUMAR JENA BASTA /129 /2020
VS VS 0
STATE OF ODISHA I
628 ABLAPL/0007396/2020  GOUTAM KUMAR JENA PRAMOD KUMAR JENA TALASARI MARINE /9 /2020
VS VS 0
STATE OF ODISHA I
629 ABLAPL/0007397/2020  SUBASH CHANDRA KUMBHAR SK.JOSHI BANGOMUNDA /75 /2020
VS VS 0
STATE OF ODISHA I
630 ABLAPL/0007398/2020  AJAY JENA PRAMOD KUMAR JENA BALIAPAL /119 /2020
VS VS 0
STATE OF ODISHA Il
631 ABLAPL/0007399/2020  RAKESH JENA @ GUDU MD.G.MADANI KHAMAR /105 /2020
VS VS 0
STATE OF ODISHA I
632 ABLAPL/0007400/2020  NARMADA DASH ROHIT MAHATO PURUSHOTTAMPUR /180 /2020
Vs VS 0
STATE OF ODISHA I
633 ABLAPL/0007401/2020  NARAHARI PARIDA SMRUTI RANJAN MOHAPATRA NAIKANI-DIHI /57 /2020
VS VS 0
STATE OF ODISHA I
634 ABLAPL/0007402/2020  PRAFULLA KUMAR JENA GOPAL KRUSHNA MOHANTY RAJINAGAR /137 /2020
VS VS 0
STATE OF ODISHA I
635 ABLAPL/0007403/2020  HAREKRUSHNA BEHERA PANCHANAN PANIGRAHI DHENKANAL TOWN /238 /2020
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VS VS 0
STATE OF ODISHA I

636 ABLAPL/0007404/2020  RAJESH MISHRA SURYAKANTA DWIBEDI BARIPADA TOWN /401 /2020
VS VS 0
STATE OF ODISHA I

637 ABLAPL/0007405/2020  NARAYAN MAHARI DEBASIS TRIPATHY RAMACHANDI /34 /2020
VS VS 0
STATE OF ODISHA I

638 ABLAPL/0007406/2020 ~ PRAKASH CHANDRA SAHOO GYANA SANKAR NAYAK /10
VS VS 0
STATE OF ODISHA I

639 ABLAPL/0007407/2020  AHMAD KHAN @ CHOTU SUSHANTA KUMAR SAMANTARAY MANGALA BAG /141 /2020
VS VS 0
STATE OF ODISHA I

640 ABLAPL/0007408/2020  SATRUGHNA BARIK UDIT RANJAN JENA BERHAMPUR /37 /2020
VS VS 0
STATE OF ODISHA Il

641 ABLAPL/0007409/2020  SANTOSH KUMAR BEHERA SAMBEET PATTANAYAK CHANDRABHAGA MARINE /3/2020
VS VS 0
STATE OF ODISHA I

642 ABLAPL/0007410/2020  PRASANT KUMAR BARIK PARTHA SARATHI DAS KARANJIA /100 /2020
Vs VS 0
STATE OF ODISHA I

643 ABLAPL/0007411/2020 ~ SK.RASID BHARAT JALLI KHANTAPADA /168 /2020
VS VS 0
STATE I

644 ABLAPL/0007412/2020  ZAHOOR QUADIR @ JAHUR KADARI BHARAT JALLI KHANDAPARA /168 /2020
VS VS 0
STATE I

645 ABLAPL/0007413/2020  BURHAN AHAMAD BHARAT JALLI KHANDAPARA /168 /2020
VS VS 0
STATE OF ODISHA I

646 ABLAPL/0007414/2020  SAYED SAHID QUADRY @ QUADRI BHARAT JALLI KHANDAPARA /168 /2020
Vs VS 0
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE I
647 ABLAPL/0007415/2020  SAYED NASIM ALLI BHARAT JALLI KHANDAPARA /168 /2020
VS VS 0
STATE I
648 ABLAPL/0007416/2020  NASER @ SAYED NASERALLI BHARAT JALLI KHANDAPARA /168 /2020
Vs VS 0
STATE I
649 ABLAPL/0007417/2020  JALIL SARDAR BHARAT JALLI KHANDAPARA /168 /2020
VS VS 0
STATE OF ODISHA I
650 ABLAPL/0007418/2020  SARAT KUMAR SRICHANDAN SMRUTI RANJAN MOHAPATRA 110
VS VS 0
STATE OF ODISHA I
651 ABLAPL/0007419/2020  RAMESH MOHANTY @ RAMESH CHANDRA MAEMENDRA SAMAL LALBAG /31/2019
VS VS 0
STATE OF ODISHA I
652 ABLAPL/0007420/2020  CHAKRAPANI ROUT @ CHAKRAPANI RAUTATAPAS KUMAR ACHARY A KHALLIKOTE /244 /2020
Vs VS 0
STATE OF ODISHA I
653 ABLAPL/0007421/2020  RAKESH BEHERA RAKESH KUMAR MALLIKC ODAGAON /36 /2016
VS VS 0
STATE OF ODISHA I
654 ABLAPL/0007422/2020  SABITRI BEHERA UDIT RANJAN JENA NILGIRI /198 /2020
VS VS 0
STATE OF ODISHA I
655 ABLAPL/0007423/2020  HEMANANDA SIAL NITYANANDA MOHAPATRA SIMULIA /204 /2019
Vs VS 0
STATE OF ODISHA I
656 ABLAPL/0007424/2020  ATUL BANSAL SATYA RANJAN MULIA /10
VS VS 0
STATE OF ODISHA I
657 ABLAPL/0007425/2020  MANOJBEHERA @ MALAYA KHILLAR SATYA RANJAN MULIA ANGUL TOWN /685 /2020

VS
STATE OF ODISHA

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
658 ABLAPL/0007426/2020  SIDHESWAR BEURA DHRUBA CHARAN ROUT CUTTACK VIGILANCE /43 /2019
Vs VS 0
STATE OF ODISHA I
659 ABLAPL/0007427/2020  RABINDRA KUMAR PATRA SMITA RANJAN PATTANAIK 110
VS VS 0
STATE OF ODISHA I
660 ABLAPL/0007428/2020  SANGRAM KESHARI PATRA SMITA RANJAN PATTANAIK 110
VS VS 0
STATE OF ODISHA I
661 ABLAPL/0007429/2020  SRINIBASROUTRAY DHRUBA CHARAN ROUT CUTTACK VIGILANCE /43 /2019
VS VS 0
STATE OF ODISHA I
662 ABLAPL/0007430/2020  TUKU NAYAK @ DEBASISNAYAK MIHIR KANTA RATH /10
Vs VS 0
STATE OF ODISHA I
663 ABLAPL/0007431/2020  CHIRANJT NAYAK DAYANANDA MOHAPATRA RARUAN /40 /2020
VS VS 0
STATE OF ODISHA I
664 ABLAPL/0007432/2020  RAKESH JENA @ GUDU MD.G.MADANI KHAMAR /104 /2020
VS VS 0
STATE OF ODISHA I
665 ABLAPL/0007433/2020  HARAMOHAN ROUT MD.G.MADANI BHANDARIPOKHARI /111 /2020
VS Vs 0
STATE OF ODISHA I
666 WPC(OA)/0000001/2020  NIKHILA UTKAL KALYAN SIKHYAK O SIKHY AKRBRMANGSKA) SANGHIA /1

VS
STATE OF ODISHA

VS
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ORISSA HIGH COURT

MI1SC CASESFILED on :30/06/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./JAPPEL COUNSEL FOR O.P. PETNR./APPEL

1 40/2020 GUNA@MANOJKUMAR-MP MR.RANJAN KU.RANA, M/S.PRADEEP KU.MALLICK,A
JCRLA/8/2012

2 53/2020 M/S. LOTUS CHEMICALSLTD.-MP UMESH CHANDRA BEHURA
STREV/22/2020

3 54/2020 GHARJUGI BHUE-MP M/S.D.P.DHAL
RFA/6/2004

4 54/2020 M/SLOTUS CHROME CHEMICALS-MP UMESH CANDRA BEHURA
STREV/23/2020

5 55/2020 M/S.LOTUS CHROME CHEMICALS-MP UMESH CANDRA BEHURA
STREV/23/2020

6 56/2020 M/SLOTUS CHEMICALSLTD.-MP UMESH CHANDRA BEHURA
STREV/24/2020

7 57/2020 M/S.LOTUS CHEMICALSLTD.-MP UMESH CHANDRA BEHURA
STREV/24/2020

8 58/2020 M/S. LOTUS CHROOME CHEMICALSPVT.LTD.-MP UMESH CHANDRA BEHURA
STREV/25/2020

9 59/2020 M/S. LOTUS CHROOME CHEMICALSPVT. LTD.-MP UMESH CHANDRA BEHURA
STREV/25/2020

10 60/2020 M/S. LOTUS CHEMICALSLTD.-MP UMESH CHANDRA BEHURA
STREV/22/2020

11 87/2020 UNION OF INDIA-MP M/S.SURYA NARAYAN DAS
CMAPL/732/2019

12 109/2020 RAMKRUSHNA PATTNAIK-MP M.R.DHAL
CRLMP/651/2020

13 162/2020 KARUNAKAR MOHAPATRA-MP M/S.G.N.MISHRA
RPFAM/262/2017

14 291/2020 BANAMALI DAS-MP M/S.SUSANTA KU.DASH
RSA/132/2016

15 292/2020 SUSHILARANI MISHRA-MP M/S.PRADIPTA KU.MOHANTY
RSA/347/2014

16 293/2020 SUSHILARANI MISHRA-MP M/S.PRADIPTA KU.MOHANTY
RSA/347/2014

17 294/2020 SUSHILARANI MISHRA-MP M/S.PRADIPTA KU.MOHANTY
RSA/347/2014

18 295/2020 DEBA NAYAK-MP AJT KUMAR TRIPATHY
RSA/160/2020

19 296/2020 DEBA NAYAK-MP AJT KUMAR TRIPATHY
RSA/160/2020

20 297/2020 KSHIRODINI@KHIRODINI SUNA-MP M/S.SK.NAYAK
RSA/267/2016

21 382/2020 RAJENDRA DAS-MP SATYABRATA PRADHAN
CRLREV/258/2020

22 383/2020 PEER KUMAR SINGH-MP NIRAJKUMAR SETHI
CRLREV/259/2019

23 384/2020 SESHA MUNDA-MP SURYAKANTA DWIBEDI
CRLREV/308/2020

24 385/2020 NARAN @ NARAYAN SOREN-MP GOUTAM KUMAR ROUTRAY
CRLREV/309/2020

25 397/2020 KAMALINI BEHERA@SIAL-MP SANJAY KUMKAR DAS 2
CMP/399/2020

26 398/2020 SITESH PATTNAIK-MP SMITA RANJAN PATNAIK
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

CMP/400/2020
494/2020
FAO/562/2020
577/2020
BLAPL/3232/2020
578/2020
BLAPL/11299/2019
581/2020
BLAPL/4012/2020
582/2020
BLAPL/1185/2020
583/2020
BLAPL/6808/2019
584/2020
BLAPL/8685/2019
585/2020
BLAPL/2746/2019
586/2020
BLAPL/4304/2020
596/2020
ABLAPL/1409/2020
597/2020
ABLAPL/14829/2019
602/2020
ABLAPL/7077/2020
692/2020
CRLMC/1135/2020
693/2020
CRLMC/1140/2020
694/2020
CRLMC/1140/2020
695/2020
CRLMC/1141/2020
696/2020
CRLMC/1142/2020
697/2020
CRLMC/1142/2020
698/2020
CRLMC/1143/2020
699/2020
CRLMC/1144/2020
700/2020
CRLMC/1145/2020
726/2020
CRLA/103/2019
727/2020
CRLA/765/2018
728/2020
CRLA/373/2020
729/2020
CRLA/377/2020
730/2020
CRLA/377/2020
743/2020
MACA/481/2020
784/2020
WA/393/2020
785/2020
WA/394/2020
786/2020
WA/395/2020
787/2020
WA/396/2020

THE MANAGER, NEW INDIA ASSURANCE COMPANY LTDSWBRAT SATPATHY

UMASANKAR MAJHI-MP

SUSHANTA KUMAR MANGUAL-MP

BULU BARIK-MP

BABULA KANHAR-MP

RANJT@HIRAN SINGH-MP

NARAYAN BEHERA-MP

MANGU@MANOJMOHARANA-MP

GOVINDA MALI-MP

SAROJKUMAR SENAPATI-MP

SIDHARTHA SANKAR SAHU-MP

PRATYUSH PANI-MP

SUSANTA MOHANTY-MP

PANCHU PRADHAN-MP

PANCHU PRADHAN-MP

PRAKASH CHANDRA BEHERA-MP

PURNA CHANDRA JENA-MP

PURNA CHANDRA JENA-MP

SATUGHAN SWAIN-MP

RAMACHANDRA@RAMAKRUSHNA SWAIN-MP

GOLAP CHANDRA KAUSHIK-MP

ANDRIYA MAJHI-MP

BIMAL KUMAR PANDA-MP

DEVI LAL SAHU @ DEBILAL @ DEBARAJ SAHU-MP

SAKUNTALA MOHARANA-MP

SAKUNTALA MOHARANA-MP

SATYA NARAYAN MISHRA

DEVASHIS PANDA

H.N.MOHAPATRA

AMULYA RATNA PANDA

M/S.SUNIL KUMAR PANDA, K.PANDA A.K.JENA,S.ROI

DEVASHIS PANDA

M/S.S.K.LENKA

JUGALA KISHORE PANDA

DUSHMANTA SAHOO

A.K.IMOHANTY B

SUBRATA MISHRA

BIJAYA KUMAR PARIDA 2

BIJAYA KUMAR PARIDA 2

SK.NAYAK 2

R.N.MISHRA |1

R.N.MISHRA 11

SAMVIT MOHANTY

D.PANIGRAHI

T.P.TRIPATHY

BISWARANJAN DAS

B.P.DAS

JN.PANDA

D.P.DAS

D.P.DAS

MANAGER (LEGAL), NEW INDIA ASSURANCE CO. LTD.-MRIBRAT SATPATHY

DIPTI RANJAN MOHAPATRA-MP

JATINDRA KUMAR PRADHAN-MP

UJWAL KUMAR SARANGI-MP

AJT KUMAR SETHI-MP
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58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

788/2020
WA/397/2020
789/2020
WA/398/2020
790/2020
WA/398/2020
7154/2020
WP(C)/15424/2020
7155/2020
WP(C)/15425/2020
7156/2020
WP(C)/15426/2020
7157/2020
WP(C)/15427/2020
7158/2020
WP(C)/15428/2020
7159/2020
WP(C)/15430/2020
7160/2020
WP(C)/15431/2020
7161/2020
WP(C)/15433/2020
7162/2020
WP(C)/15437/2020
7163/2020
WP(C)/15440/2020
7164/2020
WP(C)/15436/2020
7165/2020
WP(C)/7897/2020
7166/2020
WP(C)/15446/2020
7168/2020
WP(C)/15448/2020
7169/2020
WP(C)/15449/2020
7170/2020
WP(C)/15451/2020
7171/2020
WP(C)/15452/2020
7172/2020
WP(C)/15453/2020
7173/2020
WP(C)/15455/2020
7174/2020
WP(C)/15457/2020
7175/2020
WP(C)/15459/2020
7176/2020
WP(C)/15461/2020
7177/2020
WP(C)/14420/2020
7180/2020
WP(C)/15463/2020
7181/2020
WP(C)/5827/2020
7182/2020
WP(C)/15464/2020
7183/2020
WP(C)/15465/2020
7184/2020
WP(C)/15467/2020
7185/2020

PRATIVA MANJARI DASH-MP
UNION OF INDIA-MP

UNION OF INDIA-MP

BABUL MALLICK-MP

BINOD BIHARI NAYAK-MP
MAMATAMAY EE LENKA-MP
MALINI BHASKARAN @ KUNDA-MP
BINAPANI JENA-MP

SUJIT KUMAR DEB-MP

MALINI KUNDA-MP

PRADYUT KUMAR GHOSH-MP
SK.JAMAL MAHAMMAD-MP
ATUL KUMAR PEREI-MP
MALINI BHASKARAN @ KUNDA-MP
DR.DALI MEHER-MP
DR.JAYANTI SATRUSALLYA-MP
DILLIPKUMAR BHUE-MP
BIDYADHAR MEHER-MP
BIDYADHAR MEHER-MP
HARISH CHANDRA MEHERA-MP
JADUNATH SAHU-MP

AMAR KUMAR BHAT-MP
SANTOSH KUMAR MEHER-MP
CHEMARULAL AGARWAL-MP
RAMESH CHIPI-MP
BAIJAYANTIBALA SAMAL-MP
JYOTSNARANI MALIK-MP
KARUNAKAR DAS-MP

RAM KRUSHNA MEHER-MP
DEBASMITA PANDA-MP
RAMESH AGRAWAL-MP

NILADRI PRASAD DAS-MP
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B.S.RAJGURU

GYANALOKA MOHANTY,CENTRAL GOVT. COUNSEL

GYANALOKA MOHANTY,CENTRAL GOVT. COUNSEL

JTENDRA KUMAR DIGAL

JTENDRA KUMAR DIGAL

ARUNA KUMAR PATRA

SAHASRA JYOTI NANDA

DEBASISNAYAK

PRAFULLA KUMAR RATH

SAHASRA JYOTI NANDA

PRAFULLA KUMAR RATH

L.BHUYAN

L.BHUYAN

SAHASRA JYOTI NANDA

SOUMENDRA PATTANAIK

DURGESH NARAYAN RATH

ARJUNA CHARAN BEHERA

AMIT PRASAD BOSE

A.P.BOSE

A.P.BOSE

A.P.BOSE

AMIT PRASAD BOSE

A.P.BOSE

AMIT PRASAD BOSE

AMIT PRASAD BOSE

ALOK KUMAR MOHAPATRA

SASWAT DAS

M/SAADITYA KUMAR MOHAPATRA

AMIT PRASAD BOSE

B.SINGH

A.P.BOSE

ADITYA KU MOHAPATRA



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

WP(C)/5707/2020
7186/2020
WP(C)/15469/2020
7187/2020
WP(C)/15470/2020
7188/2020
WP(C)/15472/2020
7189/2020
WP(C)/15473/2020
7190/2020
WP(C)/15474/2020
7191/2020
WP(C)/15475/2020
7192/2020
WP(C)/15477/2020
7193/2020
WP(C)/15478/2020
7194/2020
WP(C)/15480/2020
7195/2020
WP(C)/15481/2020
7196/2020
WP(C)/15483/2020
7197/2020
WP(C)/15485/2020
7198/2020
WP(C)/5831/2020
7199/2020
WP(C)/5836/2020
7200/2020
WP(C)/6772/2020
7201/2020
WP(C)/15488/2020
7202/2020
WP(C)/15491/2020
7203/2020
WP(C)/5834/2020
7204/2020
WP(C)/15494/2020
7205/2020
WP(C)/5826/2020
7206/2020
WP(C)/5825/2020
7207/2020
WP(C)/5829/2020
7208/2020
WP(C)/5832/2020
7209/2020
WP(C)/5826/2020
7211/2020
WP(C)/15508/2020
7212/2020
WP(C)/14962/2020
7213/2020
WP(C)/26610/2019
7214/2020
WP(C)/26347/2019
7215/2020
WP(C)/26341/2019
7216/2020
WP(C)/26797/2019
7217/2020
WP(C)/26596/2019

RAM PATRA-MP

SHIBRAM DAS-MP

PURNA CHANDRA MEHER-MP

PARAMESWAR MEHER-MP

DR.PADMANAVA PATRI-MP

LAXMI| CH.DAS-MP

GHANASHYAM VYAS-MP

SULOCHANA AGARWAL-MP

JAYA SANKAR MEHER-MP

PRASADI SAHU-MP

AJAYA KU.SETHY-MP

SADANANDA MOHANTA-MP

SANGRAM KESHARI MALLICK-MP

SAMRAT RANJAN KHATUA-MP

ARUP NARAYAN MOHANTY-MP

KSHIROD KUMAR PATI-MP

HARBINDER SINGH DEENGRA-MP

RAKESH KUMAR SAHOO-MP

SAIKH AKBAR UDDIN-MP

DIPTIMAYEE DIXIT-MP

SASMITA REDDY-MP

TULTULI KUNDU-MP

DIPTI RANJAN BEHERA-MP

DIPTIMAYEE DIXIT-MP

M.CHINMAY ESH-MP

STEEL AUTHORITY OF INDIA LTD-MP

SURENDRA PATEL-MP
BHARAT BHUSAN MUND-MP
DEBILAL NAIK-MP
SANJVAN BAG-MP

UPENDRA KUMAR SAHU-MP
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A.P.BOSE

AMIT PRASAD DAS

AMIT PRASAD BOSE

AMIT PRASAD BOSE

SAMEER KUMAR DAS

AMIT PRASAD BOSE

AMIT PRASAD BOSE

A.P.BOSE

AMIT PRASAD BOSE

AMIT PRASAD BOSE

SAMEER KUMAR DAS

KISHORE KU.MOHANTA

M/SAADITYA KUMAR MOHAPATRA

M/S.AADITYA KUMAR MOHAPATRA

M/S.AADITYA KUMAR MOHAPATRA

SAILABALA JENA

MANAS RANJAN DHAL

M/SAADITYA KUMAR MOHAPATRA

SAMBIT SAMAL

M/S.AADITYA KUMAR MOHAPATRA

M/SADITYA KUMAR MOHAPATRA

M/SAADITYA KUMAR MOHAPATRA

M/SAADITYA KUMAR MOHAPATRA

M/SAADITYA KUMAR MOHAPATRA

MANMAYA KUMAR DASH

S.D.DAS

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI



121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

150

151

152

7218/2020
WP(C)/26603/2019
7219/2020
WP(C)/26606/2019
7220/2020
WP(C)/14943/2019
7221/2020
WP(C)/15531/2020
722212020
WP(C)/15531/2020
7224/2020
WP(C)/15535/2020
7225/2020
WP(C)/15536/2020
7226/2020
WP(C)/11331/2020
7227/2020
WP(C)/15538/2020
7228/2020
WP(C)/15539/2020
7229/2020
WP(C)/15541/2020
7230/2020
WP(C)/15542/2020
7231/2020
WP(C)/15543/2020
723212020
WP(C)/15544/2020
7233/2020
WP(C)/15546/2020
723412020
WP(C)/15547/2020
7235/2020
WP(C)/15550/2020
7236/2020
WP(C)/15124/2020
7237/2020
WP(C)/15551/2020
7238/2020
WP(C)/15549/2020
7239/2020
WP(C)/16345/2019
7240/2020
WP(C)/15552/2020
7241/2020
WP(C)/15534/2020
724212020
WP(C)/15553/2020
7243/2020
WP(C)/8615/2020
724412020
WP(C)/15564/2020
7245/2020
WP(C)/15568/2020
7246/2020
WP(C)/12084/2019
7247/2020
WP(C)/12708/2018
7248/2020
WP(C)/15575/2020
7249/2020
WP(C)/15578/2020
7251/2020

RAJKUMAR SUNANI-MP

RAJANIKANTA PATEL-MP

SANTOSH KUMAR MAHARANA-MP

RAJESH KHETAN-MP

RAJESH KHETAN-MP

SHREE SHREE SHREE JAGANNATH UDY OG-MP

MINAKSHI PRADHAN-MP

BIPIN BIHARI DASH-MP

MINAKSHI PRADHAN-MP

RANJAN KUMAR MITRA-MP

BIKASH PRADHAN-MP

BISHNU CHARAN PRADHAN-MP

JAGANNATH PARIDA-MP

SANJAYA KUMAR KHATAI-MP

KAUSALAYA SAHOO-MP

BHAGABANA MOHANTY-MP

SUBASH CHANDRA NAIK-MP

NAYAN RANJAN SAHOO-MP

DAMODAR MISHRA-MP

SATYABADI PRADHAN-MP

SATYABRATA MISHRA-MP

KAMAKSHYA PRASAD PARIDA-MP

BANAMALI MOHANTA-MP

PRADEEP KUMAR PANDA-MP

NRUSINGHA CHARAN MALLICK-MP

SURENDRA MAHABHOI-MP

KAILASH CHANDRA PRADHAN-MP

NILGIRI KHADAN O PATHARA SILPA SANGATHAN-MP

PARBATI SANDIHBIGRAHA-MP
PROMODINI SUBUDHI-MP
DR.JYOTIRMAY EE DASH-MP

PRADYUMNA KUMAR SINGH-MP
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SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

M/SAVIIT MISHRA

RUDRA NARAYAN PARIJA

RUDRA NARAYAN PARIJA

SUMANTA KUMAR NAYAK

KOUSIK ANANDA GURU

SASWATI MOHAPATRA

KOUSIK ANANDA GURU

GOPAL KRUSHNA MOHANTY

BISWAJT NAYAK

ALOK KUMAR PANDA

PRAVASH CH.JENA

ALOK KUMAR PANDA

SATRUGHNA DASH..A

PIYUSH KUMAR MISHRA

SUBASH CHANDRA PUSPALAKA

CHITTARANJAN PATTNAIK

TAPAN KUMAR BISWAL

GOPINATH MISHRA

AVIJT MISHRA

SUSANTA KUMAR DASH

SANGRAM RATH

AMIT PRASAD BOSE

SUBASH CHANDRA PRADHAN

SUBASH CHANDRA PUSPALAKA

SUBASH CHANDRA PUSPALAKA

M/S.PRADIPTA KUMAR MOHANTY

M/S.D.N.MOHAPATRA

SAMEER KUMAR DAS

SASANKA.S. SATAPATHY

ALOK KUMAR MOHAPATRA



153

154

155

156

157

158

159

160

161

162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

178

179

180

181

182

183

WP(C)/15580/2020
7253/2020
WP(C)/15372/2020
7254/2020
WP(C)/15583/2020
7256/2020
WP(C)/15588/2020
7257/2020
WP(C)/15596/2020
7258/2020
WP(C)/15598/2020
7259/2020
WP(C)/15612/2020
726212020
WP(C)/15615/2020
7263/2020
WP(C)/15619/2020
7264/2020
WP(C)/15624/2020
7265/2020
WP(C)/15625/2020
7267/2020
WP(C)/15626/2020
7268/2020
WP(C)/15628/2020
7269/2020
WP(C)/15630/2020
7270/2020
WP(C)/10611/2020
7271/2020
WP(C)/15633/2020
7273/2020
WP(C)/15634/2020
7275/2020
WP(C)/15640/2020
7276/2020
WP(C)/15643/2020
7277/2020
WP(C)/15644/2020
7278/2020
WP(C)/9238/2020
7279/2020
WP(C)/9239/2020
7281/2020
WP(C)/13660/2019
728212020
WP(C)/12011/2020
7283/2020
WP(C)/15646/2020
7284/2020
WP(C)/15646/2020
7285/2020
WP(C)/15647/2020
7286/2020
WP(C)/15649/2020
7287/2020
WP(C)/15659/2020
7288/2020
WP(C)/15661/2020
7289/2020
WP(C)/15662/2020
46/2020
LAA/7/2018

SRIKANTA MISHRA-MP

NANDI KISHOR CHHATRIA-MP

GOURANGA CHARAN BEHERA-MP

BHASKAR SETHY-MP

SANDHYA RATH-MP

TRILOCHAN PRADHAN-MP

SUBHASH CHANDRA MALLA-MP

RATNAMANI DEI-MP

SATYABRATA DAS @ ALOK DAS-MP

JUDHISTIR NAYAK-MP

BENUDHAR PRADHAN-MP

MAHENDRA KUMAR BEHERA-MP

LAKSHMI PRASAD PATTNAIK-MP

SUSHANTA KUMAR SAHOO-MP

PRATIMA NAIK-MP

RAJENDRA PRASAD SAHOO-MP

KAIBALYA SANDHA-MP

KANHU CHARAN DAS-MP

SAKTI PRASANA SAMANTARAY-MP

M/S.JS-MS(IV)-MP

M/S. JS-SS (JV)-MP

ROHIT KUMAR BEURA-MP

PREMALATA SAHOO-MP

SOCIEDADE DE FOMENTO INDUSTRIAL PVT.LTD-MP

SOCIEDADE DE FOMENTO INDUSTRIAL PVT.LTD-MP

WING COMMANDER AMITABH RANJAN-MP

NANDA KISHORE SAHOO-MP
KALI CHARAN ROUT-MP
ASHOK KUMAR MEHER-MP
MD AZAJUL HAQ-MP

HIRA DOMB@GANDA-MP
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DIPTI RANJAN BHOKTA

SARATHI JYOTI MOHANTY

SHASHI BHUSAN JENA

KISHORE KUMAR MISHRA

K.K.SWAIN

SANGRAM JENA

SANGRAM JENA

SASMITA NANDA

MAHESWAR MOHANTY

PRASANTA KUMAR NANDA

SRICHARAN DAS

MAHESWAR MOHANTY

SOUBHAGYA KUMAR DASH

DEBADUTTA SETHI

ASIT KU.JENA

MANOJKUMAR MOHANTY

MANOJKUMAR MOHANTY

SATYABRATA PANDA

K.K.SWAIN

SANTANU KUMAR SARANGI

SANTANU KUMAR SARANGI

M/S.DEEPALI MAHAPATRA

SAMIR KUMAR MISHRA

ADITYA N.DAS

ADITYA N.DAS

SARADA P.SARANGI

NIRANJAN PANDA

PRAFULLA KUMAR RATH

A.P.BOSE

TUKUNA KUMAR MISHRA



184

185

186

187

188

189

190

191

192

193

194

195

196

197

198

199

200

201

202

203

204

579/2020
BLAPL/11084/2019
580/2020
BLAPL/10820/2019
594/2020
ABLAPL/5986/2020
595/2020
ABLAPL/4281/2019
598/2020
ABLAPL/2143/2018
599/2020
ABLAPL/9979/2019
600/2020
ABLAPL/9979/2019
601/2020
ABLAPL/3223/2020
7167/2020
WP(C)/22690/2012
7178/2020
WP(C)/12050/2020
7179/2020
WP(C)/12048/2020
7210/2020
WP(C)/14131/2020
7250/2020
WP(C)/8245/2020
725212020
WP(C)/8243/2020
7255/2020
WP(C)/9972/2020
7260/2020
WP(C)/10958/2020
7261/2020
WP(C)/3025/2018
7266/2020
WP(C)/3574/2020
727212020
WP(C)/25513/2019
727412020
WP(C)/25513/2019
7280/2020
WP(C)/14200/2020

ATULLA KHAN @ BANTY-MP M/S.SIDHARTHA DAS
MUNA MALLICK @ MUNA DAS-MP

SUVENDU ROUTRAY-MP

MANORANJAN BEHERA@MANAJAN BEHERA-MP
SURESH CHANDRA SAHOO-MP

MANAS RANJAN NAIK-MP

MANAS RANJAN NAIK-MP

PAKASH BARIK-MP

GENERAL SECY ,BAITARA-MP

LAXMI NARAYAN TRIPATHY-MP

A.JISU KISHNA PATRO-MP

NIRANJAN JENA-MP

SURJYA KANTA DAS-MP

ANANDA CHANDRA DAS-MP

BIPLAB KUMAR BEHURA-MP

SUDHANSU SEKHAR SAHU-MP

DR.ALAKA MISHRA-MP

LAXMIDHAR TIRIA-MP

BISHNU CHARAN NAYAK-MP

BISHNU CHARAN NAYAK-MP

PRAFULLA CHANDRA SAHOO-MP
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